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1!.3'7 Ms. 
RAILWAY BUDGET-GENERAL 

DISCUSSION 
Mr. Speaker: The House will now 

take up General DiSMIssion of the 
Railway Budget for 1964-65, for which 
15 hours are allotted. 

Shri Nambiar (TiruchirapaIli): 
Mr. Speaker, every year it has become 
an ordeal in the mO!1th of February 
to anx'ously wait for the tax increase, 
first to be done by the Minister of 
Railways and next by ·the Minister of 
Finance. This ordeal is being per-
petuated on the Indian people cleverly 
and successfully with the ultimate 
result of increase of prices of all 
eommodities that the common man 
has tc utilise. This year the perfor-
mance of tbe Railway Minister, 
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[8hri Nambiar] 
SIui Dasappa, new to this field, is in 
no way better than that of his 
predecessors. 

By an increase of 2 per cent on 
surcharge he expects to increase the 
'revenue to the extent of as. 11 crores, 
whereas his predecessor in the two 
successive years of 1963 and 1962 
has already increased the fares and 
freights by an increase of as. 21.26 
.crores up to March, 1963 and Rs. 40.26 
'crares up to March, 1964, i.e. current 
year. By the present add:tion, the 
total impact of increase in taxation 
for the next ye..ar will be to the tune 

,of Rs. 51.26 crores, as estimated The 
actuals will be much more, as has' been 
seen in the previous year. On an 
analysis of the increase in fares and 
freights for the last three-yearS we 
find that it has gone up by 8 per cent. 
Out of a total gross revenue of 
Rs. 600 crores for one year alone the 
impact will be to the tune of as. 50 
crores. 

If the railways, which is a nationa-
limed industry owned by the State, 
with all the potentialities fuat it 
,commands, goes to the extent of 
increasing the fare and freight rates 
'by 8 per cent., how could the Gov-
ernment stop the temptation for 
lncTease in prices elsewhere? There-
"fore. I accuse /the Government 
particularly the Railway Ministry, for 
'helping inflation. On the other hand, 
the Railway Minister should have 
res'sted the temptation to increase the 
rates and helped in' fighting inflation. 

'He should have stood firm and said 
"that no more increase would be 
allowed in fares and freights. He says 
that this 2 per cent increase on sur-
charge is a small amount and there-
fore it need not make much of a 
di1Terence. Even if it is a small 
amount. why, should he inerease 
it at all? He could have avoided this 
increase of Rs. 11 CTOres by way of 
this surcharge. 

I would submit that he has his own 
Justification which should also be 

'brou/(ht to the notice Of the House. 
'In 1961-&2 he said that he wanted this 

increaae in fares and freichta 110 that 
the railwaymen be civen the 
increased dearness allowance wheD. 
the facts show that he had Rs. 16.48 
crores of surplus on hand. Furl.her. 
the Railways were paying proper 
dividend to the extent of 4.25 per 
cent last year, 4.5 per cent frODl 
current year and hereafter are going \ 
to pay 5.75 per cent for new capital ' 
Therefore, they are making good 
contr:bution to the General Revenues. 
They are allotting more money than 
is necessary for depreciation. The 
latest figure of 1961-62 was Rs. 65 
crores. With the total capital 
invested to the tune of Rs. 1,700 crores 
depreciation can never be more ~ 
Rs. 42i crores, at the rate of 
2i per cent per annum. Th:s point has 
been raised by me repeatedly and 
the hon. Railway Minister gives the 
explanation that depreciation has to 
be increased not only for depreciatios 
purposes but for the purpose of 
renewal charge. His predecessor said 
the other day that this is required 
not only for depreciation but for 
renewal also. If it is for renewal, then 
the renewal to the extent that 
it may cover the cost of deprecia-
tion alone can be taken from the 
Depreciation Fund and the rest should 
go from the capital-at-charge. 
Revenue cannot do for all moderniA-
tion. He said that he wanted 
modernisation and wanted to do away 
with obsolescence. For that he muat 
add to the capital from funds that he 
has otherwise got. 

Why I am harping on his point • 
because there is a move, there Is • 
purpose behind this account:ng whlcll 
I am coming to later on. I cODSider 
that at present the Railways are 
following a negative economk poUq-. 
"nte Railways are refusing to meet 
the necessary expend'ture on labour. 
wage, etc. and are helping inflation to 
grow which I consider, is a negative 
policy and which requires a o'hange. 
I submit that I have got a cue to 
ehow that they are not meeting the 
labour demand prqperly. That III 
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exactly the reason that you will find 
here as to why they are putting more 
on depreciation and on the expendi-
ture side, that is, to show that there 
is no money left for giving a square 
deal to the workers as also to show 
that there is necessity for enhance-
ment 'of fares and freights every time. 
An analysis of this will show that. 
In 1962-63, as I have already said, 
they had a surplus; in 1961-62 they 
had a surplus and in 1963-64 we have 
a surplus of Rs. 37.75 crores. Still, he 
comes with an additional demand; 
thereby he shows that the money is 
to be apportioned elsewhere. That is 
why I am against this increase. 

Shri Ranga (Chittoor): What about 
development? 

Shri Nambiar: I am coming to 
development later on. 

So far as a square deal to railway-
men is concerned, the recent increase 
that he lias given in dearness 
allowance as announced by the 
Finance Ministry is to the tune of 
Rs. 2i- for Class IV employees 
drawing up to Rs. 109 and Rs. 5 
for Class m employees. This has not 
neutralised the increase in the cost 
of living indices up to 125 as had been 
recommended by the Central Pay 
Commission. For a meagre pittance of 
Its. 2 he makes a very big announce-
ment. And what has happened to the 
oost o! living indices rising beyond 
125, up to 135? Today it is 135 or 138. 
That ten-point rise is to be covered 
even according to the Central Pay 
Commission. There is :riO mention of 
it anywhere in his Budget speech. He 
has only said about the increase of 
Rs. 21_ and Its. 5!_ which covers 
only the increase in the cost of living 
index up to 125. He owes an explana-
tion to this House as to how he is 
going to treat the labour in future, 
particularly in regard to rising prices. 

I have got to submit that not only 
the Railways are having a negative 
economic policy but are having not 
much of a co-ordinated tranBpart 
2138(Ai)~. 

policy. So tar as co-ordination betw"eea 
rail, road, waterways and coas1al 
shipping is concerned, you know that 
in 1959 a committee headed by Shri 
N eogy was appointed, that is, the 
"Committee on Transport Policy and 
Coordination" to enquire into the 
utilisation of all our transport 
capacities, namely, road, rail, water-
wayS etc. After five years, except for 
submitting a preliminary note whicll 
has been don.. ShrJ Neogy ha' 
resigned his post aDd has issued a 
very important statement which. 
most revealing. Leaving aside the non-
cooperation meted out to the Com-
mittee by the State Governments and 
other Governmental agencies, the 
Committee's work was muck 
hampered by departmental rivalries. I 
find that there is some extrane01a 
pressure being brought leading to the 
collapse of the working of this Com-
mittee. 

You may remember, Sir, that the 
World Bank which is a lending 
organisation and which has lent some 
money for the improvement of 
collieries and for the Railways hila 
poked its nose into our national 
policies. Initially it made a proposal. 
that it wanted to have an enquiry into 
the policy which led to the bottl&-
neck a!. coal transport. It started 
like that but it went on and it went 
to the extent a!. putting certaiD 
reference in its terms of reference by 
bringing pressure on the Government 
of India. Unwittingly-lmcnringly f1/t 

unknowingly, I do not know---U1e 
Government of India has yieldecl. to 
that. 

See the terms of reference. One is: 
"facilitating the cteJjvery of ~ 

aDd other bulk commoditiea 
by the Railways." 

Another is: 
"policies a1!ecting" the appoint-

ment Of coal and other bulk 
oommodit.ies between different 
modes of transport with .,e-
cial reference to ~lative con. 
and chaTgee." 
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[8hri Nambiar] 
TIle third one is: 

"geographical distribution of 
coal production". 

These things have been brought in. 

Sbri Rallga: Nothing wrong in it. 

Shri Nambiar: I will show what is 
wrong in it. From the above terms of 
reference it is clear that this inquiry 
is parallel to that of the Neogy Com-
mittee. When there was a committee 
already going into that, why should 
.us committee go into the same 
matter? 

In their study the World Bank team 
has specifically stated that they are 
considering the possibility that the 
"least-cost" solution may call for the 
IIhift of type of traffic other than coal 
from the railways to other modes of 
transport, that is, low-rated goods 
only to the railways and the rest to 
the highways. They have also indi-
cated that their objective is to 
examine the possibilities that altera-
tion in Railway rates in the direction 
of C'Onformity with costs may, in the 
lang run, shift the location of con-
.umption in such manner as to mini-
mise transport requirements. All 
these are diametrically opposed to the 
policies which we follow today. 

To put it in simple language this 
American World Bank agency wants 
ua to change our transport policy 
entirely to a new pattern of allocating 
)he low-rated commodities to the 
railways and the rest to road and 
thereby weaken the railways and help 
lhe other private concerns. Railways 
being a nationalised industry, it must 
t&.k:e the over-all needs of the country 
.. a Whole and not to locate our 
industries as to only minimise coal 
baWage and. suit traffic requirements. 
'1'his sovereign agency wants the whole 

industry to be switched on to a 
pattern that it must depend entirely 
On the haulage Of coal and availability 
of coal. That means that SUch of those 
regions which are far away from the 
collieries will have no chance of 
having any industry. That is what the 
Americans want Us to do and the 
Government of India is slowly yield-
ing to it. 

Shri Raq-a: Is that so? 

Sbri Nambiar: Yes; certainly, 
otherwise what is the necessity for 
making this extra term of reference? 
In this inquiry the participation of 
Government of India has practically 
been avoided. The American Agency 
say that the !Indian experts can be 
brought in as assistant technicians. 
That is alI what the Americans want. 
Why should .India abdicate its role in 
deciding the transport policy of India 
for its future? Moreover, they should 
decide on the pattern of the policies 
that we have followed SO far. We 
cannot scrap them; we cannot 
divert them and we cannot reverse 
them at the instance of a foreign 
agency! Why should we be at the call 
Of Americans? The World Bank can 
give us loans and We are giving them 
a fabulOUS rate of interest upto 5.7 
per cent. No foreign country ever gives 
loans at such an exorbitant rate and 
in spite of that we are paying them 
and we are solvent. We have every 
chance of repaying the whole loan 
th~t We get from Americans. They 
want to reverse our policy to the 
benefit Of certain industrialists in 
whom the Americans are interested. 
The Neogy Committee should have 
been well cared for and even after 
the resignation of Shri Neogy, the 
CommittE'€' should be made to func-
tion. It should be strengthened. It 
should not he made a subsidiary or a 
secondary one to thait 'of the World 
Bank agency. 

Now, I come to labour relations in 
the railways. The Bonus Commis-
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aion's ·Report has come out and every 
private industry is giving reasonable 
bonus to its employees. Why should 
the unfortunate railwaymen be ex-
cluded from the purview of the 
bonus? They are not getting the bonus 
and. the reason given is that in the 
terms of the Bonus Commission they 
have specifically put a term that the 
question of the grant of bonus should 
be considered to all workmen except 
those who come under the Govt. 
departmental managements. WhY 
ahould they not? The railways is an 
industry with so much of capital and 
12 lakhs and more of men are employ-
ed. They are industrial workers and 
there is enough surplus. Why should 
they be denied the bonus and what is 
the just;fication for this? This is an 
industry and not a departmental 
~ice <>.rganisation. They call 
1t a Pubhc sector arid say that 
they are going to build socialism. 
Socialism cannot be built without the 
labour participaltion in the manage-
ment and the fruit of labour being 
distributed to labour. Nowhere in the 
world, any sector can build socialism 
on a premises which is capitalistic 
which is contrary to sociaJist princi~ 
pies. Here the labour has worked 
hard, and have increased production, 
or the transport capacity, to the extent 
of 24 per cent in the traffic of passen-
gers, 100 per cent in the traffic of 
goods, during these last twelve years 
and there is enormous surplus and 
still they are not given the bonu~ 
because the bonus is taken outside the 
purview of the railwaymen on the 
ground that this is onlv for other sec-
tor than the departmental. r take 
atrong objection to it and every rail-
.... ayman is ask;ng the question as to 
.... hy he should not have the bonus. 
T demand that in all fairness to thE' 
cause of labour and to the cause of 
the country's bp.tter transport that at 
lellllt a month's bonus should be given 
ta all railwavmen. T want it from 
Class IV to Class r, no distinction to be 
made, just as it is being done in any 
other industry in public or private 
lector. 

With regard to other matters of 
labour relations the hon. Minister 
claims that the relations are very good. 
But I would only request him to recall 
what the representatives of the two 
federations said last time. The Mini-
ster ~s mentioned that they had six 
meetmgs at the Periodical Negotiating 
Machinery level with the two federa-
tions. I WllAt him to go through thE> 
matters that have transpired in the 
negotiating meetings. On every issue, 
there is a difference of opinion. The 
representatives of the two federations 
spoke here last year-their speeches 
are there-and they decried the labour 
policy of the G'overnment of ,India or 
the Railway Ministry. They have said 
that on every important issue there is 
a difference of opinion. Shri A. P. 
Sharma who belongs to the Congres~. 
who is an office-bearer of the Notional 
Federation of Railwaymen. and Shri 
Priya Gupta who belongs to the All-
Ilndia Railwaymen's Federation also 
spoke last year in the same str~in. r 
would request the hon. Minister to go 
through those speeches and see whe-
ther hi'S labour policy is a policy which 
has got the support of the railwaymen, 
No. It has not got the support of the 
railwayrnen. There is nothing Uk .. 
that The railwayrnen are working 
under great strain. I would sav with 
al1 humility that the other d~Y WE> 
saw about 10.000 raHwaymen de-
monstrating before the Parli~ment here 
and they have submitted a memoran" 
dum and in that memorandum they 
have chartered down a1l their reasor;-
able grievances which the Railwav 
Ministrv could easily accept. apart 
from the question of the dearness 
allowance. Shri A, P. Sharma said the 
other day that the Periodical Negoti-
ating Machinerv has failed, If the 
Periodical Ne!(otiating MachinE';ry fails. 
then in the absence of the applicabi-
lity of the Industrial Disputes Act for 
the railwayrnen. the only thing that 
they can claim for is arbitration. Why 
is it that arbitration is denied on all 
important issues? The Ministry 
should ,have at least accepted that. 
In the Whitly Council ~roposals that 
they are bringing forward for th .. 
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future, they say that arbitration is the 
last word in the matter. Then, 
when the two federations also want-
ed arbitration on several issues, al-
ready it should have been granted. 
Not only the P.N.M. has failed but 
the arbitration also is denied. 

The Deputy Minister in the Minis-
try of Railways (Shri ShahDawaz 
Khan): Do the Federations want 
Whitly Councils? 

Shri Nambiar: The Federations have 
asked for arbitration and tribunals. 
The Whitly Council is a different 
thing. But before the Whitly Council 
comes today when the P.N.M. has 
failed, it should have been done 
when there are outstanding dis-
putee and the Federations are 
claiming for that. What is the justifi-
cation for denying it? If they have 
not claimed for arbitration, then it is 
up to them to speak out here because 
their representatives are also in this 
House. Therefore. in regard to labour 
relations, I have'a humble submission 
to make that the Ministry of Rail-
ways should evolve a formula for the 
grant of recognition to their unions 
because of the new Whitly COuncil 
that is coIning up. The Govt. have al-
ready stipulated conditions of 15 
per cent membership, etc. etc. One is 
in the southern railway and the other 
is in the Chittaranjan Locomotive 
Workshop. Why should the Chittaran-
jan Locomotive Workshop employees 
who are producing even the electric 
locomotives be denied the benefit of 
recognised union facility? 

Shrl A. P. Sharma: In the southern 
railway there is already a union as 
a result of the mereer of the two 
unions. 

Shrl Nambiar: In the southern rail-
way there is one to which Shri A. P. 
Sharma belongs. ,In the other railways 
there are two or three or more unions 
that have been recognised. Why in 
the southern railway there is only one 
union? There is something intriguing 
in this which requires consideration 
because certain unions which favour 

t!he administration alone are 
recognised. Others will 
recognised. 

being 
not be 

Besides the question Of recognition, 
even those unions which favour the 
administration are asking for certain 
things whiCh you kindly IPve. The 
benefit of that will go to all workmen. 
Even then, the Railway do not 
give. This is the policy which they 
follow towards labour in the railways. 
The hon. Minister is new to the rail-
ways-I am frank and I may be ex-
cused-and I know he is sympathetic 
to the labour. But he is unable to do 
it. There is already the Mughal 
empire. and on the Mughal empire, the 
new Minister, in his old age, comes 
and sits. That empire is such a strong 
rocky thine that unless something 
strong is done this hon. Minister how-
ever kind he may be ..... 

Shri Hari Vishnn Kamath: Who i.& 
the grand Mughal? 

Shrl Nambiar: Names, of course, I 
need not state. 

Mv submission to Shri Dasappa is 
this: If he wants to be sympathetic 
to labour and do justice-I do not 
want anything more than that--he will 
have the full cooperation of all of us 
here. The entire House. the Members 
on the other side as well want to have 
the realisation of socialism in this 
country according to the latest deci-
sion of the Bhubaneswar ConJQ'e!09 
session. Therefore, we on this side 
as well as the Members on the other 
side. barring a few~t dO not know; 
even Prof. Rangs will be on our side-
will be there to support the bon. Mini-
ster in shaking that Mughal empire 
and doing justice to the labour. 

While I have criticised 90 much. 1 
am glad that I find a good spot also. 
1 am glad that he has brought in this 
pension system and he has allotted 
Rs. 19 crores this year towards the 
pension fund. 

13.00 hrs. 

So far so good, and we mUllt thank 
the hon. Minister for that But I 
would only request him to look at It a 
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little more realistically and see whe-
ther all the employees who have l'e~ 

tired could not get the benefit of the 
pension. The hon. Minister has men-
tioned a certain date and stated that 
the employees who have retired be-
fore that date are outside the scope of 
the pension scheme. I would suggl:'St 
that on the same conditions namely 
that they will pay back the pOrtion of 
the provident fund paid fO them, they 
may also be brought within the orbit 
of the pension scheme. This may be 
done in their case also as is done in 
the case of others. Only a few per-
sons are left out now. I think the 
annual expenditure on this would 
come only to less than half a crore 
of rupees, and every day. as the per-
sons will be dying, the number in-
volved will also become less and less. 
So. I would request the hon. Minister 
to extend this scheme fully to cover 
all the retired employees. 

I have also to make a request with 
regard to the reinstatement of victi-
mised employees, as per the judgment 
of the Supreme Court. Only the other 
day. we discussed this point in the 
House that Shri Priya Gupta who 
was a Member of this House was no 
more in a position to sit in the House ... 

Mr. Speaker: I saw him here only 
th .. day before yesterday. 

Shri Nambiar: I am very glad to 
hear that. That is very good. Shri 
Priya Gupta has successfully conducted 
his case in the Supreme Court on the 
Mh December. 1963 .... 

Shri A. P. Sharma (Buxar): How 
can both the things be very good, 
sitting in the House and also winning 
the case? 

Shri Nambiar: He is sitting in the 
House. and he has successfully fought 
the case also in the Supreme Court. 
So what is the harm in that? 

On the 5th December. 1963. there 
was a decision of the Supreme Court 
reversing .the order under rules 148 
and 1~ of the State Railway Estab-

lishment Code Rules. The Supreme 
Court had declared these two rules a'S 
violative of article 311 of the Consti-
tution. because under these rules an 
employee can be removed from ~ervice 
without assignmg any reason whatso-
ever to the employee, or for reasons 
known only to the Railway Adminis-
tration. I would submit that all those 
employees who have been removE'd 
from service under these rules. 
should be taken back on duty. All 
those employees who have been re-
moved without the issue of charge-
sheets and without any inqulry what-
soever must be taken back. The 
other day, Shri Kamath and I had put 
a question on this subject and it was 
stated that the matter was under re-
view. But the rerm 'under review' 
may mean several years, so far as the 
railways are concerned; it may mean 
twelve years or one Mahamakham as 
we say it in Tamil. 

Shri Daji (Indore): Let them do 
it at De luxe speed and not at passen-
ger train speed. 

Shri Nambiar: Let them take back 
these employees as early as posaible. 

The next point which want to 
raise is with regard to the house rent 
that is deducted. The other day. Shri 
A. P. Sharma also spoke about this, 
and he said that on this issue there 
should be a tribunal set up. Former-
ly, the house rent fixed was Rs. 2 or 
3 or 4 for a particular type of quar-
ters. Today, the rent has ir0ne up to 
Rs. 15. 18 or 20. for the same type of 
house. Not even white-Washing is 
done. and not a slab is changed in the 
house. but the house rent has been 
increased. This increase has beeri 
effected for no reason whatsoever. 
Today, I am told that station masters 
and certain pointsmen who had got 
rent-free quarters up to 1955 
have been asked to pay back the ar-
rears of rent dating back to twelve 
years ago, to the tune of about Rs. 3000 
to Rs. 4000. Most of these employee~ 
will be ruined if these amounts are 
collected from them. and not a pie 
will go to them in the name of provi-
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[Shri Namblar] 
-dent fund because of this recovery. J 
might point out that there is an aJloca-
1ion for Staff Welfare measures. Let 
them do something towards reducing 
the house rent to the original level 
:and not recover the rent in respect of 
the quarters which were given rent-
1ree to them earlier. 

With .regard to medical facilities, I 
shall be happy if what the hon. Minis-
ter has stated is true, namely that the 
medical facilities in the railways are 
better than those in any other con-
'Cern; if that is so, I shall be the hap-
·piest person, but I have quite a diffe-
rent tale to tell. When I go and see 
the railway hospitals, I find that they 
are well built, and th,;y are good-
lboking hospitals. Decent construc-
tions have been done, of late, and the 
hospitals are quite nice. How much 
the contractor or somebody else might 
have eaten is a different point alto-
gether. But apart from the fact that 
the hospitals are good-looking, I may 
be excused if I say that there is practi-
cally very little medicine inside. 
If we go and ask why medicines are 
not available, they say that the sup-
plies are short. 

Shri Bari Vishnu Kamath: Is there· 
shortage of doctors also? 

Shri Nambiar: Of course, one or 
two doctors are there. These hospi-
tals are used more for grant of leave 
to the railway employees, of course, 
on payment of small amounts then 
and there, rather than for treating the 
patients there. This is a matter which 
is known to the railways. I do not 
know whether the hon. Minister Shri 
Dasappa knows about it, but others 
know it, because there is nothing 
secret about it. 

Shrl Dasappa: May I know which 
nospital my hon. friend is referring 
to! 

Shrl Namhlar: I am referring to the 
Taflway hoSpitals throughout the 
~try. 

I am speaking out of my intimate 
personal knowledge of the working of 
the railway hospitals. If the hon. 
Minister wants, I am prepared to pass 
'on the names of the hospitals to him. 

Mr. Speaker: Did the hon. Member 
go there only to have a look or -10 get 
leave? 

Shri Nambiar: Not for leave for my-
self, because I am not in railway ser-
vice. I must come to y'ou, Sir. for 
leave, and I do not have to go to them. 

Anyhow, the point is that it is a fact 
that there is shortage of medicines. I 
am speaking a little more candidly and 
with personal knowledge, and I h'ope 
that the Railway Minister will look 
into it. 

With regard to the incentive seheme 
in the hon. Minister's speech there i~ 
a claim that it has worked well. But 
I have got a different story to narrate 
there also, namely that it has not 
worked well. Not only hag it not work-
ed well, but it has created a new pro-
blem, because in the name of the in-
centive scheme. promotions are block-
ed. Of course. the productivity has 
gone up to some extent, and a certain 
centive scheme, promotions are block-
ed, but others do not get the normal 
promotions; the normal annual chan-
nels of promotions have been blocked 
for them due to the introduction of 
the incentive scheme, and in many 
workshops this has failed. Of course, 
you may quote the figures. If J go a 
little deeper into it, I can reveal what 
all are behind it but 1 do not want to 
take much time of the H'oUSe in 
dealing wih that just now. I would 
only say in brief that the scheme has 
not succeeded. The hon. Minister may 
have g'ot different reports, of course, 
but I may tell him that it has not 
succeeded. 

I would submit that the object or 
the purpose of the incentive scheme 
should be such that the total produc-
tion of the workshop should increue, 
and the quality tlf the product tumed 
out should be improved, and there 
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should also be a quicker turn-out 10 
that the engines, the lOComotives, the 
carriages and wagons which come out 
of the workshop do not fail on the 
route. Instead of this being achieved, 
what has happened is that the little 
production that was there, and the 
little repair work which was done be-
fore has been maintained on account 
of this incentive scheme while the 
promotion \:If many persons has been 
blocked and there has been no impro-
vement in the production or in the 
quality of the products turned out. I 
would submit that the total number 
'of staff which was there before should 
have been maintained. and normal 
promotions should have been granted 
to them, and there should also have 
been additional turn-out and also an 
improvement in the quality of the 
turn-out. The incentive scheme was 
intended for that purpose but subse-
quently, it has worked th~ other way 
round. Therefore, I would request 
the hon. Minister to reconsider this 
point. 

Now, I have to speak a few words 
about the paor travelling public. The 
condition of travel in the third class 
is a thing which it is impossible to 
describe. I would request the hon. 
Minister to see that additional coaches 
are provided. The hon. Minister has 
stated that during the next year, there 
will be m'ore sleeping coaches etc. I 
would request him to extend the faci-
lity from now 'on. I know that there 
is a shortage of coaches. The over-
aged coaches are to the extent of 34' 2 
per cent on the broad gauge and 30 per 
cent on the metre gauge. I would 
request the hon. Minister to have a 
change-aver of the available coaches 
of either description to third class 
coaches so as to grant 'other sitting 
accommodation, if not sleeping accom-
modation to the passengers, for the 
present, so that third class travel may 
be better. I know that the rail capa-
city is limited, and there are nther 
limitations, and I know the difficulties, 
but still I would make a request to 
the hon. Minister so that he can do at 
least something to improve the condi-
tio!! of travel 

For fong distance train!, regional 
carriages can be attached. Far inst-
ance, a carriage from Bombay to Co-
chin has been attached, so that it call 
be taken from Madras to Cochin. 
Similarly, a carriage from here to Co-
chin can be attached to the Grand 
Trunk Express and this carriage can 
be diverted from Madras. Similar ar-
rangements and facilities may be pro-
vided for other places also> without 
doing any harm to the existing trans-
port arrangements. I would requeet 
the hon. Minister to look into this mat-
ter alSb. 

As regards the creation of a new 
zone, We have discuased this matter 
several times in the House. The pre-
decessor of the present Railway Minis_ 
ter had almost agreed earlier for the 
creation of a new zone in the south, 
bifurcating the Central and Southem 
Railways, making it possible for the 
Southern Railway to concentrate on 
the transport in the south while the 
new zone can take care Of the hinter-
land. The operational digit on the 
Southern Railway has gone to the 
maximum, and unless it is bifurca-
ted the rail way transport in the south 
will not flow as we want it to flow. 
The hon. Minister may have the fear 
that the questi'on of transfer of staft 
may arise on account of bifurcation 
and that may cause some difficulties, 
but we would all extend OUr c0-
operation to him to see that the staff 
also cooperate with him with regard 
to the bifurcation so that this can be 
done speedily. 

With regard to the Kunzru Com-
mittee's Report on railway accident!, 
I have n'o time to go into details. I 
will mention only one thing. In the 
report, it has been stated th'lt there 
is a very seri'ous shortage of men in 
the transport and other departments, 
which is affecting the efIlciency of the 
railways. Kindly see that at least the 
men are there. We may not have 
foreign exchange, we may not have 
money, but we have emugh man-
power. So, that may be supplied to 
the extent necessary so tbat we caD 
ensure that raUway efII.cleDcy is main-
tained Without acd4ena· 
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Shri Kapur SiDP (Ludhiana): Mr. 
Speaker, Sir, the railways at this 
country are the biggest and oldest 
national industry. They are almost 
exclusively in the public sector. The 
aiz.e and fonn of this railway industry 
is impressively immense. 

In the booklet published by the Gov_ 
ernment' A Review of Accidents on 
171dian Government RaiI1DIl1ls, there is 
a short statement on page 17 which 
-Ys that 'railway route lines in ,India 
are to the extent of 56, 742 kms., while 
in other countries they do n·ot compare 
80 impressively with our size. Out of 
these, with the exception of Russia, 
our railways are the biggest socialist 
industry in the world. In the Indian 
Rai1toalls 1962-63, page 1, para 1, the 
immense size and complexity of this 
railway system is succinctly describ-
ed: 

''The Indian Government Rail-
ways with a route kilometrage of 
nearly 57,000 and a service record 
at 110 years, are the second largest 
single railway network in the 
.... orld under a unitary manage-
ment, secona only to Soviet Rail-
.... ay System."-

as I just now said-

"Practically the entire railway 
aystem in India is owned, or else 
worked by the Government of 
India, except for only 662 kms. of 
narrow gauge lines .... The Indian 
Government Railways operating 
on three gauges .... constitute the 
country's biggest nationalised 
undertaking with assets exceeding 
Rs. 2,800 crhres ..... They employ 
about 1.2 millIon men, and women, 
bave a fleet of approximately 
11,000 locomotives, 30,000 coaching 
velhieIes and 330,000 wagons or 
freight cars. About 10,000 trains 
are run daily operations over 6,700 
railway stations. Nearly 5 mil-
lion passengers and about half a 
million tonnes of freight are car-
ried every day over the vast net-
""olit, yieI.?ing an annual total re-
venue rvI O'VPr:Rs 600 crores," 

This is a dream come true for the 
socialist. And yet we in the Swatan-
tra Party support not only this indus-
try being in the public sector but its 
being managed in the public sector 
and owned by Government. Yet it is 
not unoften that remarks are flung at 
us in this House that we are opposed 
to planning and we are I:IpPQsed to 
socialisation of any kind. We haV& 
been given names in this House a 
number of times on presumptions 
which ar .. not true. Only yesterday 
the hon. Home Minister, Shri Nanda. 
cast some flings at the credo 'of the 
Swatantra Party through bandying 
words with our leader, Shri Ranga. 
If I remember correctly, it was about 
two years ago during the budget 
debate that an hon. Member of this 
House, Shri Nath Pai-who.~e elo-
quence usually enchants not only this 
House but some others also who are 
within hearing rang~aid that the 
Swatantra Party were the enemie., o-t 
democracy. 

It would, therefore, be only proper 
if I say a few words about where the 
Swatantra Party stands in relation to 
these matters so that these misunder-
standings are removed from the minds 
of those who honestly think that we 
stand for something reactionary or 
something which can only be described 
as no progress and going back to where 
you were. 

I should like to start by saying that 
our credo can be summed up by two 
or three very simple propositions. The 
1;;1'8t of them is that we do not believe 
that communism is the mainstream of 
history and we are just wallowing in 
the shallows. We do not believe that 
sOCialism and democracy can fit in with 
each other in the long run. Also we 
are convinced that democratic socia-
lism is as valid as the concept of fried 
snowballs. Socialism, as we under-
stand it after a deep and profound 
study of this subject, has three com-
ponents. One of these is indigenous 
and the other two are foreign. The 
indigenous component is that which 
requires that the futu."'E! development 
of a people or a country should be in 
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terms of a vast increase of education 
and wealth and spreading of these 
benefits among classes and peoples. 
This indigenous component of socia-
lism is one to which we owe undivided 
allegiance. Ii is a component, it is a 
principle of individual life as well as 
a principle whiCh should guide nations 
and governments, which constitutes 
our most ancient wisdom. It I remem-
ber correctly, it is said in the Maha-
bhdrata: 

Those who own materials, those who 
"oWn gOOds for their exclusive enjoy-
ment to the exclusion of others-they 
are small-minded people, they are 
anti-socia I people. To this principle, 
we subscribe, and this being the base 
of our general socialist thought ... 

Mr. Speaker:.~ ~r.rt' '! ~tfq 
~Hf"''l: I" 

Shri 8ari Vishnu Kamath: It is 
emblazoned 'on the portals of Parlia-
ment. 

Dr. M. S. Alley: It is from Hitopa-
desha not Mahabharata. 

Mr. Speaker: Yes. 

Shri Kapur Singh: I stand corrected. 

This is the indigenous component of 
socialism. This is an indigenous com_ 
ponent which casts its spel! uplon the 
young minds; his is a component 
which is generally understood as the 
sole content of socialism by the 
generality of people. And that is 
how they come to subscribe to slogans 
which clever people raise in its name 
with a view to achieve ends which 
certainly are not in consonance with 
thOGe of S'ocialism. 

Shri Nambiar: We are on the Rail-
way Budget. 

Shri Kapur S~h: I am coming to 
that. What I am going to say on that 
will not fall into proper perspective 
unles.. I say these few inm-ductory 

words, so that I may not be misunde.·_ 
stood and wrongly-directed criticism 
not lIung at me. That is why I am 
obliged to say these few words. 

Apart from the indigenous compo-
nent, to which we owe allegiance. 
there are two foreign components also 
of "socialism." One foreign C'ompo-
nent is not the professed aim but the-
real aim. The real aim of socialism 
is to capture power by any means for 
and on behalf of a determined min'ori-
ty and to perpetuate the seizure of this 
power. This is the real, though un-
professed, aim of socialism, and to thi.:; 
we are opposed. The other compo-
nent of socialism is its methodolog}', 
which technically goes under the name 
of Leninism. Leninism is an extra-
ordinary blend of dogmatic theory, and 
unprincipled practice which j ustifie; 
everything that the ruling party or the· 
ruling clique does from moment to 
moment, without any regard for con-
sistency, either moral 'or logical. T<> 
this we are opposed. 

Therefore, I should like to reiterate 
on the lloor of this HOUSe on behalf" 
of my Party, ~o that in future no mi.,-
understandings are entertained by 
well-intentioned persons, that bet-
ween democracy and socialism, we 
choose democracy. It there is to be a 
choice between the two, then we would 
rather have democracy than S'OCialisrn. 
Between poverty and slavery, we 
chOOSe poverty . . . (IntelTtLptiom) " 

Shri Basumatari: Is all this relevant 
to the Railway Budget? 

Shri Gauri ShaIlkar Kakkar: How 
many of these components form c'om-
panents of the Railways? 

Shri Kapur Singh: I accept demo-
cratic socialists' bona fides, but I 
am not at all convinced that these two 
-democracy and socialism-in tha 
long run in practice can go together. 
It is for that reason that I am opposed 
to letting small determined minorities 
proceed on the path of S'OCialism with-
out check or hindrance. 
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[Shri Kapur Singh.] 
After having cleared this back-

ground of the perspective from which 
I am going to make a few criticisms 
or appraisals of his Budget . . . 
<InteTT1Lption) l!f y'ou will permit me 
to continue, I shall be at your disposal 
after this, so that you can convince 
me of the excellent points of socia-
lism or C'ommunism that you have in 
mind, outside the House. 

Shri Sham La! Sam (Nominated-
Jammu and Kashmir): We are inte-
rested inside the House also. 

Shri Kapur Sinlrh: Shri Saraf is 
interested that somebody should con-
vert me to socialism inside the House. 

13.21 hrs. 

[MR, DEpUTY-SPEAKER in the Chair] 

The Ritilway Budget which has 
been presented by Shri Oasappa has 
a pleasant face. This pleasant face has 
been taken note of by almost the en-
tire press of this country. Instead of 
using my own words, I shall quote 
brief excerpts from what the press has 
to say ab'out the general face of this 
'Budget. 

The Amrit Bazar Patrika, in its edi-
·torial of 12th February, 1964, says: 

"The Railway Minister present-
ed his Budget for the coming year 
with a great deal of confidence 
backed by bright performance, 
improved operating efficiency and 
soaring revenues. Thanks are due 
to him for sparing the passengers 
wb:ase travel has been made cost-
lier over the years without any 
commensurate increase in the 
amenities." 

Similarly, the Economilc Times, 
"Bombay, in its editorial of 12th Feb-
.mary, 1964, says: 

''The ,broad pioture of buoyant 
revenues, near sufticiency in capa-
city and a greatly enhanced divi-
dend contribution to the Central 
.Exchequer, ail 'Of which the Rail-

way Minister, Mr. H. C. Dasappa, 
has presented in his Budget far 
1964-65, augur well for the coUll'!-
ry's growing economy." 

In the same strain. the HindU8tan 
Times opens its editorifll of 12th Feb-
ruary, 1964 by saying: 

"Very much more than the nega-
tive satisfacticm of the absence of 
increase in passenger fares is to be 
derived from the Railway Budget 
for the coming year presented. on 
Tuesday by Mr. Oasappa, Beth 
in physical and financial terms, 
the railways have dane well during 
the year and the prospects for 
the future are even more encour-
aging. In some respects the im-
provements have been better than 
the Planning Commission's mid-
term appraisal had dared hope 
for in November last. The gene-
ral characteristic has been one of 
buoyancy in revenues and an 
over-all increase in efficiency in 
performance." 

Lastly I will quote from the editorial 
of the Statesman, which begins by 
saying: 

"Few Railway Ministers in re-
cent years have had the gOOd for-
tune to present as Mr. H. C. Oasa-
ppa has done in his first Budget, 
a picture of all-round improve-
ment in railway operations and 
earnings. Goods traffic is being 
moved as and when offered, and 
some spare capacity is awaiting 
demand tor both bulk loads and 
general traffic. This is in contrast 
to Mr. Jagjivan Ram's declara-
tion two years ago that the rail-
ways could accept no obligation to 
carryall the traffic offered." 
I would like to associate myself 

generally with these appraisals of the 
front face of the Budget, and I am 
happy in having this opportunity at 
congratulating the Railway Ministu in 
so far as these observations go. 

Coming to the basic policy of this 
Bud;et, my bon. friend, the speaker 
from the Communist Party, referred to 
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lack of co-ordination between the • per cent. And yet road transport 
dilferent sectors of transport in f" continues to be hamstrung by restric-
this country. He even suggested. tive laws, and the development of 
that there was something fishy, railways is being undertaken without 
about the whole affair, and he, ally kind of restrictive principles 
quoted the reasons which have led whatsoever J would suggest that this 
recently Shri Neogy to resign from [ policy, tliis attitude towards the other 
the Committee of which he was the ~ sectors of transport is a hangover from 
Chairman. Railway Budgets in this' the colonial policy of our erstwhile 
country, year after year, have reveal-' masters, the British. During those 
ed a certain basic policy which has. d~ys, the railways were mostly, finan-
emerged to the surface. The poficy' ced by the investors or-the United 
is to give the railways the treatment ~ Kingdom, and the Secretary o( State 
of the favoured wife of the State, in L used to be the guarantor of a certain 
the economic infra-structure of our' percentage of the dividends. It be-
transport system. Our transport f came therefore a set policy with that 
system which also comprises of roads, Government always to see -that the 
inland waterways and coastal ship- I railways earned the highest profits, 
ping along with ports, these have and if there was anv competing sec-
been, or at least so it appears, rele- tor of transport, that' competing sector 
gated to the backwaters, not as proper: was restricted. That policy is still 
adjuncts of the railway system, not hanging over us, and now 1 think the 
as co-equals. but occupying a sub- time has come when we should try 
sidiary position, almost amounting to to give a second and a basic look to 
the position of a rival. For this < this whole problem of the co-ordina-
reason, it would appear that step- tion of the dilferent sectors of trans-
motherly treatment and restrictive port with a view to evolve a national 
development have been accorded to policy where roads, inland waterways, 
all these sectors of the transport ece- coastal shipping and ports occupy the 
nomy. In the Budget speech which place which is their due, without 
Shri Dasappa has presented to this which we cannot have a comprehen-
House, the downward gradation of: sive and well co-ordinated transport 
certain high-rated commodities and system in this country to meet the 
the container facilities proposals are requirements of our growing economy. 
understood better and are comprehen-' So mUCh for the general policy which 
sible more readily if they are viewed lies at the 'base of this Budget. 
in the background of this observation 
that the road system is viewed by 
the Government or 'by the Railway" 
Minister as not a co-equal, as not a 
necessary adjunct ot the transport 
system of this country, but as a poten-
tia} and hated rival. 

Coming to the Budget proper for 
1964-65, it discloses a net surplus of 
Rs. 30.87 crores as against the revised 
estimate for 1963-64 of Rs. 37.75 
crores. Gross traffic receipts have 
been placed at Rs. 668 crores. Work-
ing expenses are shown as Rs. 533.90 
crores. Therefore, net railway reve-

l will illustrate my point with a nues come to Rs. 134.fO crores. Out 
few figures. Ton-miles operated by of this, 90.73 croTes goes to the 
railways during the decade 1950-51 to I General Exchequer as dividend of the 
1960-61 have increased from 26,890 capital which Government have sup-
mil'ions to 54,700 millions. This plied and Rs. 12.50 crores goes to the 
registers an increase of about 100 ,. States in lieu of passenger fare tax. 
per cent. The roads during the 9IIme • In a nutshell the receipts for the 
period of 1I1IiO-51 to 1960-61, have ~ years 1962-63, the budget estimate for 
registered an increase from 3,358 ':il 1963-64, the revised estimate for II1f111-
millions to 10,600 millions. That ~\ 64 and the budget estimate for 19M-
amounts to an increase of almost 200, 85 are In crores RI. 588.'78, 599.89, 
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LShri Kapur Singh.] 
622.22 and 668, respectively, wElle the 
working eXPenses are, in erores, Rs. 
362.52, 379.18, 393.48 and 414.82 tor 
the respective years. .If you look at 
these figures carefully, one or two 
features emerge. It shows that for 
1962-63 the surplus has increased from 
Rs. 23.2 crores to 37.75 crores-revis-
ed estimate. The projected surplus 
of 30.87 crores for 1964-65 is by all 
indications that are given by the 
ftgures which I have quoted, under-
estimates, very much so. .l would not 
have come to the firm conclusion that 
these are under-estimates were I not 
supported by authorities and unim-
peachable evidence on this point. The 
tendency to careless and faulty ac-
countancy is almost chronic with the -
Railways and to support this point I 
would like to give a few excerpts 
!rom the reports Of the Public Ac-
counts and the Effima£es Committees. 
The Public Accounts Committee's 
thirteenth report of the Third Lok 
Sabha, 1963-64, observes, on page 3. 
aa follows: 

"The Committee feel that the 
cases referred to above do not 
indicate a satisfactory position. It 
is clear that the progress of ex-
penditure, and liabilities incurred 
under the grants were not pro-
perly watc'hed which resulted in 
excessive supplementary demands 
and large savings at the end of 
the year. The Committee would 
urge upon the Ministry Of Rail-
ways to further examine these 
cases and take suitable steps to 
prevent their recurrence." 

On page 5, again they say: 

"The Committee feel that while 
framing the budget estimates the 
Administration should be able to 
make due allowance for likely 
aavings arising from these faCiors 
which though unforeseen, are 
known from past axperience to be 
inevitable. In this connection 
they would also commend for the 
consideration of the Railway 

Board their recommendation con-
tained in para 6 or the 9th Report 
(1962-63) that in respect of grants 
in which savings were a recurring 
feature a lump-sum cut might be 
imposed withoUf "in any W&)' 

affecting the provision on indivi-
dual items, before approaching 
Parliament for funds." 

Further on page 10: 

".1n the opinion of the Commit-
tee the increased amount of 
under-eharges detected during the 
post-check of the transactions i. 
indicative of the deteriorating 
efficiency of the station staff in 
the matter of correct recovery of 
freight. etc. Since such under-
charges materially affect the earn-
ings of the Railways. the Railway 
Board should take a seri!:>us view 
of the situation and alJopt suitable 
remedial measures." 

Still further, on page 13-14: 

"The Committee are surprised 
to hear this specially in view of 
the allegations of forged Railway 
Receipts being used. They desire 
that the Ministry of Home Affairs 
might look into this case and 
examine the manner in whiCh the 
case was processed by the SPE at 
different stages. As the irregular-
ities brought out in this Audit 
para are so blatant and serious, 
and the amount involved is large 
(to the tune of Rs. 46.61 lakhs), 
the Committee suggest that there 
should be a joint inquiry by senior 
officers Of the Railway Ministry 
and the Ministry of Economic and 
Defenee Co-ordination." 

On page 21, they observe: 

'The Committee feel that there 
was no valid reason for the con-
tinuance Of the surplus Itaff be-
yond August 1961. By taking 
prompt action the Railway Admi-
nistration could have avoided the 
infructuous expenditure to the 
tune of Rs. 30,CIOO p.m. during the 
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period August, 1961 to February, 
1982." 

The Jast observation which I wish to 
quote is on page 35 and it runs as 
follows: 

"In the opinion of the Commit-
tee the fact that as mucn as 43 
per cent Of the amounts claimed 
by the contractors were allowed 
by the arbitrators in spite of the 
fact that the arbitrators appointed 
were either retired railway ofll-
cers or senior officers serving 
<Jther Railway Administrations, 
indicates that either the claims of 
the contractors were not exammed 
properly at the initial stages or 
the Railways' case was not put 
forward properly before the 
arbitration." 

That is the judgment of the Public 
Accounts Committee. .In its 43rd 
report pregented to this House a 
couple Of days ago, on page 7, the 
Estimates Committee observe: 

"The gr058 traffic receipts of the 
Northeast Frontier Railway dur-
ing 1962-63 were of the order of 
Rs. 19.08 crores as against the 
budget estimate of only Rs. 16.29 
"rores .......... The ComriUttee, 
however. observe that during the 
curr"nt vear (1963-64) also while 
the grois traffic receipts were 
€"Stimated to be Rs. 19.60 crores 
at the time of presentation of the 
budget to Parliament. the latest 
estJmates show that the receipts 
are expected to be of the order of 
Rs. 2.4 crores. The Committee 
would emphasise the need for 
placing more realistic estimates 
before Parliament." 

It is on the basis of these comments 
that I willy-nilly come to the conclu-
sion that the Budget figures, especially 
revenUe estimates which have been 
placed before this House represent an 
undl'r-estimation of no inconsiderable 
order. 

Secondly the enormous rise in ordi-
nary working expenses since 1962-63 
is most dePressing. They were Ra. 

362.52 crores in 1962-63 and the re-
vised estimates for 1963-64 is BII. 
393.48 crores, representing an increase 
of almost 31 per cent. The estimate 
for 1964-65 is Rs. 414.62 crores--e 
further rise Of Rs. 21 crores. It is 
this galloping upward of working ex-
penses which furnish ostensible justi-
fication to successive railway ministers 
for upward revisiOn of rates and 
fares. These expenses are, demons-
trably so, uncontrolled. With careful 
and sustained supervision of these 
expenses, I am Jed to think that a 
very considerable saving in these ex-
penses can ensue. There can be no 
doubt that greater contr'ol ove!' ex-
penditure and sustained operational 
effiCiency and avoiding avoidable out-
lays are indicated DY' the comments 
which I have quoted. That many 
loopholes can be Plugged is indicated 
by the contents of a letter dated 30th 
December, 1963, written by Mr. 
Chamanlal B. Ravani, B.A., LL.B. aa 
eminent advocate of RajJtot to 'IJ1 
eminent Member of my Party. 

I can pass on this letter to the hOD. 
Minister if he so desires, but the 
re!evant portion of this letter says: 

'The railway administration en-
gages pleaders for conductinll 
cases on behalf of the railway 
administration. The scale is Rs. 
311 for each appearance for junior 
and Rs. 60 for each appearance for 
senior. The result is that the 
railway pleaders. are always amd-
ous to prolong the case 110 that 
they can get more amount by WlI3' 
of more adjournments and taJdng 
uncalled for objections." 
Shri U. M. TrIvedi CMandsaur): 

Very correct. 

Shri Kapur Slap: Then the lett« 
says: 

'There are instances that even 
for a case of Ra. 60 ar 110, the 
railways had actually paid Ra. IlOO 
as pleader's fees. 

Shri U. M. Trin41: Rs. 6,186 in oe 
case. 
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Shri Kapar SiDch: I stand correci-
ed. Further, !it says: 

"Further, for even small suits 
below Rs. 1,000, he regular states 
are as under: 

1. Filing of Vakalatnama. 
2. Filing of written statement. 
3. Documentary evidence. 
4. Issues. 
5. Witness list. 
6. Evidence. 
7. Arguments. 

These stages are muumum and 
mges for interlocutory petitions 
are not included. Thus even for 
a small suit, Railway has to pay 
Rs. 200 to Rs. 400. Further a rail-
way pleader on one day attends 
about three to five cases at one 
place for several suits. ,If a junior 
attl.'Ilds he can earn Rs. 90 to 
Rs. 150 per day, and if a senior 
attends, it would be double that 
amount. 

Aggregate figures would be 
astonishing. There have been 
questions in Parliament regarding 
legal expenditure incurred by the 
Ministry for Railways. ~ut ap-
pointment of Railway Pleaders as 
monthly paid salaried persons just 
like prosecutors has never been 
considered to saVe public mone)'. 
This step will further eliminate 
lingering litigations and justice 
can be made speedier." 

It is in this background of the 
budget figures that have been present-
ed that I come to the subject of the 
freigh t "ul'charge. It is in paras 22, 
23 and 24 of the written speech which 
has been distributed amongst the hon. 
Kembers that the Railway Minister 
explains how he is called upon to 
provide for the additional cost of com-
mitments and dues to the tune of 
RIi. 22 crores. This is his justifica-
tion for levying two per cent addi-
tional surcharge on freight in the 
perspective which he has exPlained in 
these paragraphs. He expects 
RAl. 11 croJ'f'S ,'rom this levy. J oppoe 

this proposal of two per cent sur-
charge because it is open to' a number 
of very serious objections. I will now 
try to list here some of th1i6e objec-
tions. 

My first objection against tliis levy 
is this: the grounds of justification 
which the hon. Minister has gIven. 
in themselves, are unsustainable. The 
working expenses which he has in-
cluded in the budget and the esti-
mates of revenue which he has made 
are such that they could be material-
ly altered if greater care had been 
given to the preparation of the budget 
and to the supervision of the expendi-
ture. Therefore, ,1 say that the very 
grounds out of which a justification is 
sought for this surcharge are not 
sustainable. 

My second objection is that the 
increase is undesirable because it is 
bound tD reftect on' tlie upward trend 
of prices about which the whole coun-
try and this House have shown their 
anxiety. This surcharge creates the 
phenomenon of what is pictorially 
known as the snake trying to cnase 
its own tail, going round and round 
and never being able to eaten it fully. 
It is this kind Of economic confusion 
which sureharges of this kind create 
in the economic life of the naticm. 
From this pOint of view. I ('on.id"T 
that this surcharge is very undesira-
ble. 

My third objection is thaI thi. 
increase is of an ad hoc character. It 
is not groundpd 'n a rational adju~t­
ment of rates or related to the cost 
of transportation. Being thus ad hoc. 
it partakes of the natl!re of arbitrari-
ness, and all arbitrarv action, whether 
in economics or in' politics, has bad 
consequences in the long run. There-
fore, for this reason also, I oppose 
this levy. 

Lastly, it is commOn sense that 
when a camel is fully loaded. an 
additional straw certainly mJures, 
sometimes seriously, the vertebrae. 
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Shri Bad Vislma Kamath: It breaks 
the camel's back. 

Shri Kapur Singh: Yes; it breaks 
the camel's back, as my hon. friend 
Shri Kamath says. The hon. Minister, 
when proposing this ad hoc levy, 
has not seriously and properly 
examined as to whether or not the 
trade On which he is going to impose 
this levy is capable of bearing it, or 
whether or not the maximum point of 
forbearance has already been reaclled. 
For these four reasons, I oppose this 
surcharge, and I request the Minister 
to give careful consideration to my 
observations and suggestions and to 
lee his way to withdraw this levy. 

IIr. Deputy-Speaker: The hon. 
Member has spoken for 35 minutes. 

Shri Kapur Singh: I will IIOOn be 
Anishing. We have one hour and we 
have only two SPeakers. 

Slari Narasimha Reddy (Rajampet): 
Three. 

Shri Kapur Singh: In paras 14 to 
III of the printed speech, the Railway 
Minister paints a highly pleasing 
picture of performance efficiency of 
the railways, special notice of which 
has been taken by the public press 
and other public appraisals have also 
Deen made. For the year 1963-64, and 
also with regard to the expected 
~tential during the year 1964-65, he 
Mil given figures whiCh are certainly, 
not only optimistic, but pleasing. He 
quotes the interim report of the World 
Bank team in support of his cheer-
fulness and optimism in this respect. 
About this aspect of the budget, I 
would like to make only two brief 
observations. One is that in the back-
ground of his rosy picture are 
discernible two ghosts which require 
a careful spotting. If the hon. Min-
ister strains his eyes, he will be 
able to see that there are two ghosts 
behind this rOIlY picture. One ghost 
is the lethargic economic growth and 

the other ghost is that of shortfalls 
in the loading offers. When you sett 
the picture which the hon. Minister 
has painted, of this pleasing perform-
ance of the railways, when you see it 
in conjunct:on with these ghosts, the 
picture assumes a somewhat less 
pleasing hue. ,It is a wise man who 
tampers jubilation with caution and 
the Railway Minister, therefore, must 
always remember that his real test 
will come only when he shows not 
only his readiness but his efficiency in 
meeting the upsurge of economic 
growth which might happen in this 
country, in the near future, and. 
sec'ondly, if he can cope successfully 
with the demand that might be made 
on the railways if there is an increased 
defence activity in the country. Till 
such time, I would caution the hon. 
Minister to keep his jubilation and 
his optimism somewhat subdued. 

The other observation which I want 
to make is that before quoting th" 
observations of the team of the World 
Bank, it would have been better for 
his sake and also for the sake of this 
House, if he had waited till the entire 
report is before us. Then we would 
have been in a better position. in a 
more objective position, to judge as 
to what the true position is. That is 
all I would like to say on this point. 

Coming to the amenities. para 53 
of the speech expostUlates on the 
problem of overcrowding. It con· 
cedes that there' already exists 1Jhe 
overcrowding problem to the extent 
of 14 per cent, and that there has not 
been any appreciable diminution. It 
is sad. It is a very serious problem 
and it is a problem which require. 
the wholehearted attention of the 
Minister of Railways. But the position 
is not better-it is not very much 
better-in the case of the I and IT 
class or the air-conditioned coache;;. 
Blackmarketing of reservations in 
higher classes is conceded by the hon. 
Minister himself in his speech. He has 
informed this House that he wishes to 
combat this tendency Of ·blackmarket-
ing in reserva~ions in ·higher claS8eil 



[Shri Kapur Singh] 
through sCIne kind Of legislation. But 
apart from these restrictive legal 
measures, apart from an increase in 
"passeng£-r-carrying space, may I 
make another suggestion? .It !l\ay 
perhaps, to some extent, help the 
Minister in solving this problem. If 
the Railway Minister takes some 
serioUs steps to persuade the V.I.P.s 
not to insist on occupying a whole 
compartment for one person, the 
problem as far as higher categories of 
passengers are concerned might be 
considerably eased. This practice or 
this phenomenon, I can assure him is 
quite widespread. If it were 'an 
occasional phenomenon or only a 
mar/!'nal occurrence, I would not have 
pointed it out to him here. 

With regard to amenities, something 
might be done. first of all. to enhance 
the comfort of the wvellers 
in third class. and to make their 
"travel easier. I concede that a 
weat deal has been done. J also con-
cede that the successive railway 
Ministers have not stinged on either 
time Or energy in attending to this 
problem. But I feel that there is still 

lICOpe for improvement, for conside-
rable improvement to be effected and 
l, therefore. request the bon. Minister 
to make a note Of this point and to 
go into it with a view to see that more 
amenities, more comfort and more 
eue become available to the third 
., lass passengers. 

Now that I have mentioned about 
the higher classes of passengers also, 
I might say that something might be 
done with regard to their travel too. 
One suggestion which I make is that 
the Railway Minister might consider 
bow he can make the first-elass or 
higher class carriages less like her-
metically sealed capsules and more 
roomy. The second suggestion is that 
he might see to it that the catering 
service which is provided by the rail-
waYs is improved, to see that it gives 
:to 1!he passenger at least 100 naye 
paille worth at meals for which he 

pays or he is charged 126 naye paiM 
at present. What is given to t.he 
passenger now can be demonstrably 
shown to be of the value of not more 
than 40 naye paise. 

An Hon. Member: Against 125 naye 
paise? 

Shri Kapnr Singh: We pay 125 naYe 
paise and we get meals worth 40 naYe 
paise. I demand that it should be at 
least 100 naye paise. If my argument 
and reasoning appeals to the Minister 
I shall be most gratified if he take-i 
some action in this matter. 

An Hon. Member: He gets better 
catering. 

Shri Kapur Singh: I am sure 
although. he gets better catering 
when he, the hon. Minister, himself 
travels, a wide awake person like 
himself cannot be unaware of the 
general condition that prevails in the 
catering service Of the railways. 

Then I come to the question of 
accidents. Accidents form the most 
serioUg problem of the railways and 
they arouse the most serious concern 
of hon. Members whenever these are 
brought P'Ublicly to their notice. A 
Review of Accidents on Rail1DaYB 
1962-63, a book published by the Gov-
ernment, shows On pal:e 1 the number 
of total accidents for the year 1962-
63. It amounts to as much as 9118 
out of which 131 were headlonc 
collisions. There were 1118 traim 
running into road trafftc at level 
crossings. There is a booklet which 
has been published by the Govern-
ment under the heading Summa,." 01 
Observlttions and" Recornm.endatiOftll 
cOtl.t4ined in Part II aJ the RepoI'1 of 
the Rail1Dall Accidents Committee 1982 
and Railwall Boord's Comm.et&tl 
thereon. In t1ais booklet, on page 25, 
under Item No. 46, the Roailway Acci-
dents Committee has observed: 

"Our analYsis Of acciden. 
during the last six year~ 
shown that a majority of them II8Il 
be attributed to human faiI1ll'"," 
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Now, Sir, I ask for leave to say that 
this euphemism "human failure is 
otherwise, in ordinary language, calIed 
"gross inefficiency". It is this problem 
of inefficiency to which the han. Mm-
ister of Railways has to apply his 
mmd. 

Shri Nambiar: Lack of staff. 

Shri U. 1\1, Trivedi (Mandsaur): 
Useless staff. 

Shri Kapur Singh: I might make a 
suggestion for the consideration of the 
han. Minister, that if he goes care-
fu;ly into this question of inefficiency 
he might find that this inefficiency, 
if not wholly at least partly, to a 
considerable extent, is traceable to 
our p:ous craze for uSing public posts 
as a lever for eliminating economic 
backwardness and social depression. 

S~ri Daji Ondore): Backwardness 
of their family. 

Shri Kapur Siugh: do not find 
myself in a position to subscribe to 
the amendment which my han. friend. 
Shri Daji. suggests. He says that while 
saying backwardness I should say 
" fam;ly backwardness". That is not 
my opinion; but th's is what he says. 

Again. on page 28 of this same 
booklet there is an admission which 
supports the suggestion wh'ch I have 
made, OUr policy of curing social 
depression, as the genesis of the in-
efficiency. which lies 'at the root of 
the colossal loss of money and human 
life through accidents. This observa-
tion, as I said, is contained on page 28 
of this booklet. Under item 56 it 
says: 

"We ftnd that rapid promo-
tions have diluted the standard 
of experience and quality of 
supervisors . . . .. 

This is what the Committee ha~ 
said. Therefore, I say that the policy 
which is called or which goes under 
the name of "class reservation" in 
particular relation to Railways and 
also the practice of "carry-over" which 

2138(ai)LSD-5. 

1 understand has been recently dec-
lared as unconstitutional by the 
Supreme Court, should be carefully 
gone into and shOUld be taken away 
from the administrative .policies of the 
railways if we want to eliminate 
accidents. 

We must understand that we shall 
have to be less sentimental and more 
realistic if We want to compete with 
the advanced and industrially prog-
ressed nations of Europe and other 
countries of the world. Sentiment 
and showmanship are no SUbstitute for 
industrial growth and for industrial 
and economic efficiency. 

Now I come to the level crossing 
accidents about wh:ch so many times 
the ire of this House has been 
aroused. (Interruption). Now I am 
talking of unmanned level crossings 
and not mgnned level crossings. In 
para 61 of his printed speech the Rail-
way Minister, I am obliged to say, 
appears in his true bureaucratic 
colours. I, therefore, must quote 
verbatim from his speech. 

Shri Nambiar: At least he is not a 
bureaucrat. 

Shri KapUr Siul'b: I will show you 
the bureaucratic colours. In para 61 
on page 33 he says: 

"I may refer particularly to 
accidents at level crossings. It 
should be appreciated that it i~ 

nei ther practicable, nor obligatory 
under the Indian Railways' Act, 
to 'man every one of the 19,OOG 
and more unmanned level cross-
ings in the country. Nor is it 
done in any other country." 

Further on he says: 

". . . that it is for the users of 
the road to exercise reasonable 
care and vigilance in crossing 
railway track at level crossings if 
accidents are to be avoided and 
that the Railways have gone to the 
maximum length in offering to 
assume half the ftnancial 
liability." 
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14.00 hrs. 

[Shri K·apur Singh] 

He has, as you will see, adduced 
four reasons for not solving the prob-
lem of unmanned level-crossings by 
manning them. The difficulties are: 
difficulty of costs of prevention, legal 
non-liability, absence of forei!(n pre-
cedents and cussedness and stupidity 

. of the Indian ci1tzens. I will not make 
any caustic comments on what the 
hon. Minister has said. Therefore, I 
will report myself with the observa-
tion that no arrogant foreign ruler 
could speak this la.nguage without 
blushing. Only our Railway Minister 
can. 

Shri Dasappa: What are you quot-
ing from? 

Shri Kapur Singh: I have quoted 
from page 33 of your budget speech. 

Shri Dasappa: But what about the 
word "cussedness"? 

Shri Kapur Singh: That is not '9. 
quotation; that is my own paraphrase. 

Shri Dasappa: Since you have gon .. 
so far. why do you not read the next 
sen tence also at page 33. the last one, 
where I have said about 50: 50, that 
we have further liberalised it, 

Shri Kapur Singh: Even then 
you say that primarily it is 
the cussedness of the Indi"n 
ciLzen which is responsible for 
this. Even now you roy there 
is no legal responsibility for the 
Government. Even now you say in 
your speech that in other countries all 
the level-crossings are not manned, 
so why should they be manned in 
this country. These arguments are 
there. It is against these arguments 
that I am going to protest. I therefore 
say: no matter what the cost, this 
problem is neither economic nor legal, 
this problem is neither of precedent, 
nor that of administrative difficulties, 
this problem is neither th·at of ..... 

An Bon. Member: Where is the 
cussedness? 

Shri Ranga: In not making arrange-
ments for preventing accidents. 

Shri Kapur Singh: Since this hon. 
Member insists upon wasting the time 
of the House, I will say that the 
imputation of cussedness lies in what 
the hon. M'nister has stated at the 
bottom of page 33 of his budget 
speech: 

"It is for the users of the road 
to exercise reasonable care and 
vigilance." 

An Bon. Member: But where is the 
cussedness? 

Shri Kapur Singh: I will not argue 
with him any further. 

This problem is a human problem. 
No considerations of money. no consi-
derations of administrative rectitude, 
no administrAtive or formal precedent 
can be allowed to stand in the way. 
The hon. Minister is well aware that 
this House has express('d its senti-
ments and its views On this subject in 
no uncertain terms. Whether by 
manning, whether by electronic con-
trols or by automatic warning, by 
whatever means. these accidents at 
level crossings to innoc('nt citizens of 
the sovereign republic of India must 
be stopped. This is what I demand 
wi th regard to this. 

Now that I have come to the con-
clusion of my speech, before sitting 
down I want to say that I have tried 
to make out the following points: (1) 
If there must be a choice, my Party 
would prefer Democracy to Socialism. 
(2) Railway Minister can justifiably 
ctaim considerable merit for his bud-
get. (3) Railway development is lop-
sided to the detriment of other cate-
gories of transport. (4) The budget 
is vitiated by under-estimation and 
ill-controlled prolification of working 
expenses. (5) The freight surcharge 
is not materially justified and is other-
wjse ill-conceived. (6) The impres-
sive performance efficiency of the 
rail ways has some skeletons concea-
led in its cupboard. (7) In the mat-
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ter of passenger comfort and travel 
amenities there remains much to be 
desired. (8) The problem of acci-
dents is now grave, necessitating root-
al ~xamination of the situation. (9) 
Lastly. the attitude of the Govern-
ment towards accidents on w1manned 
level crossings is not only callous but 
highly impudent. 

Shri Hanumanthaiya (Bangalore 
City): Sir, two han. Members 'of the 
two great parties, the COD1munist 
Party and the Swatantra Party have 
spoken, and I must own they have 
spoken well. Only, they were pro-
bably unconsciOusly advocating more 
the party point of view than the point 
of view of the country or the railways. 
For evample, the han. Member from 

, the Communist Party was making out 
a case for greater emoluments to the 
labour employed by the railways. 
The other day I saw great. organised 
demonstration.s before Parliament, 
thunderous speeches being made by 

_ the leaders of the Communist Party. 
I am myself a poor man ....... . 

Shri Hari Vishnu Kamath: Are 
you? 

Shri Hanumanthalya: ...... and my 
natural sympathy goes to the poor. 
What I would beg of Communist 
Party to consider is that in the Cons-
titution we have taken a pledge, an 
oath that we are wedded tc the prin-
CIple of social justice. Social justice 
must }\lark out in a way that every 
citizen in this country, 44 crores of us, 
must receive eq~al treatment. The 
other day, the leader of the Socialist 
Party. Dr. Lohia. made a great point 
in this House whiCh reverberated 
through every corner of this country 
that more than 27 crores of people 
earn less than 7 'annas a d'ay or ther .. · 
about. It may be there is some exag-
geration, but. nevertheless, that is a 
pointer to the unequal distribution of 
national income in the present set-up. 
By that standard, every railway em-
ployee earns a minimum of more than 
one rupee. The leaders of the Com-

munist Party, who are the champio~ 
of the underdog, must perforce consI-
der the case of those unfortunate sec-
tors of our people who do not come 
under organised labour or organised 
associations. The Railway Minister 
himself says On page 17, which was 
not taken into consideration by the 
hon. Member of the Communist 
Party: 

"The increase of 7 per cent 
since July 62 by way of surcharge 
on freight, including the 2 per 
cent now proposed, has to be 
viewed in the context of 33' 5 per 
cen t rise in the per capita cost of 
the staff." 

I would appeal to the Communist 
Party members to show us what other 
sectors haVe gained this much advan-
tage in regard to increase of per capita 
income. Has the rural population, 
which constitutes the bulk of this 
nation, been benefited to that extent? 
Has the other sectors of labour been 
benefited to that extent? I recall to 
his mind and to the notice of the 
House that before independence when 
a great agitation was going on for the 
independence of this country. the 
Indian Labour Federation bar-
gained for a higher rate of 

wagons ,',nd kept cool so far 
as the independence movement of 
those days was concerned. Socialism, 
or even Communism, does not consti-
tute the principle of self first and 
everybody else afterwards. Social 
justice, if it is to be properly under-
stood, must say as the famous soldier 
in the battlefield said, thy need first. 
my need next. If organised labour goes 
on agitating for more and more emo-
luments, at whose cost are they going 
to enjoy? That is the big question 
that they have to examine for them-
selves in the inner recesses of theiL' 
conscience. 

So far as the Congress Party is con-
cerned, we are trying to implement to 
,the best of our ability the principle 
of social justice being made applica-
ble to every sector. And to the Rail-
way Administration I would particu-
larly appeal to tallow tJtis principle. 
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[Shri Hanumanthaiyaj 
Be just before you pretend to be 
gl!nerous. You cannot be generous to 
ene sector of society i.e. railwaymen. 

Shrl Nambiar: Not generous; legi-
timate things first. 

Shri Banumanthaiya: You cannot 
make one sector of society enjoy bet-
ter am'lmities at the cost of another 
lector of society. If socialism means 
a heaven for the salaried classes, 
be sure, the people in the end 
wiIl scrap such sociaUsm; the 
very people who preach so-
cialism w!li have to forfeit their 
claim to its establishment. Labour 
must get, as my hon. friend said, what 
is legitimate. You get whatever is 
said to be just and that wiIl be legiti-
mate. Unjust allocation can never bp. 
legitimate. Therefore when we ask 
for an increase, we must think or the 
other less fortunate sections of our 
nation. That is the appeal I would 
humbly submit to the consideration of 
the Communist Party. 

So far as the Swatantra Party is 
concerned, the hon. Member made a 
very good sober speech. In between 
he had free transportation for his 
Swatantra ideals to some distance. 

Shri Bari Vishnu Kamath: Why 
some? 

Shri Namblar: Through Ilhe railway 
linel. 

SlIri Bari Vishnu Kamath: De luxe 
transport. 

Shri Banumathaiya: do not 
grudge him. So far as his encomiums 
are concerned, I must say, he has done 
it in the tradition of true democracy. 
TIrough we may be running party 
government in this country, it should 
not be construed as a factious govern-
ment. Wherever praise and applause 
i. due we must give it ungrudgingly; 
wherever criticism is warranted we 
should not be afraid of oltering it. 
When he surveyed the editorials and 
various writings in periodicals and 
papers he Wl\S doing it in the true 

democratic spirit and I congratulatll' 
him. 

So far as the Railway Budget this 
year is concerned, it seems to me til' 
be the most satisfactory budget that 
has ever been presented to this House. 
I do not want to go into the details· 
or the merits of this Budget for 
numerous speakers hereafter will be 
referring to them. Many a time it is 
said that a person gets the honour he 
deserves. These days everywhere, 
whether it is in the States or at the 
Centre; Ministries and their workings 
are subject to relentless criticism and' 
here is a Ministry and a Minister who 
bave earned the approbation not 
merely of the leading papers but of 
the Members of this House also. That 
is a good fortune which the hon, Min-
ister des-erves justly-I do not say 
richly-for he is one of those eminent 
leaders of OUT country who has come 
to this position by the dint of his 
sacrifice and service for over half a 
century, He is not one of those 
recent products who come to the top 
by sloganmongering. His contribu-
tion to the cause of independence and 
to economic progress of this country 
for the last two decades and more 
in the legislature and as Minister has 
been ~ubstantial. It is this ripe offer-
ing of service at the feet of this nation 
that has earned for him this high 
approbation all round. 

Shri Bari Vishnu Kamath: The two 
deputie,s also deserve a good 
word. They have been there longer 
than he. 

Shri Banumanthaiya: When any-
thing is done under prompting, it will 
not be genuine. I will do it of my 
own accord, 

However much I may respect the-
hon. Minister for personal worth and 
value, I beg to differ from him on one· 
issue whiCh he has included at some 
length in his Budget speech. On page-
9 the last paragraph reads as fol-
lows:-

"As my predecessor explained, 
in the course of the general dis-
cussion of the Railway Budget In 
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March 1963, the availability of 
resources does not permi t of 
wholesale, or even large-scale, 
conversion -of narTOW or metre 
gauge lines to wider gauge, how-
ever desirable it may be" 

Here I have been pleading for the last 
two years that the Planning Commi._-
sian has not planned with vision; th·e 
Railway Board has not acted in con-
sonance with the needs of this coun-
try. Sandwlched between these two 
great authorities the Railway Minis-
try has been marking time as it were. 
The present Railway Minister has 
quoted his pred€cessor. Very rarely 
I make comments upon personalities, 
but sO far as I have studied, if tlhere 
is a proposition which warrants status 
quo to be maintained with sweetness 
and plausibility we have to entrust it 
to Swaran Singhji. In the Government 

. of India structure the policy of least 
resistance is the most paying proposi-
tion. In fa"t, this idea was ineluded 
in one of the Congress resorutions in 
the Bangalore Session of the Cong-
ress and it was said definitely 
;and specifically that those who 
·take risks do greater service 
to the country than those who merely 
maintain the staus quo and subject 
themselves 1'0 the least criticism. 
Therefore in quoting his predecessor 
he will not be enhancing his reputa-
·tion whiCh he has earned SO far. 

If you scan the history of the rail-
ways in this country you will see that 
it was the Presidency towns-Bombay, 
Madras and Calcutta-that determined 
the pattern of 'our railways as well as 
of our industrial and economic growth. 
'The British when tbey landed in this 
country established trading centres 
called forts. In Madras it wag the 
Fort St. George; in Calcutta it was 
the Fort St. Williams and in Bombay 
it was merC'h' n Fort and there 'was 
one in Sura! also. Irt is these trading 
establishments wh;eh determined (he 
pattern of government, the pattern of 
administration and every other pattem 
under the British regime. They cons-
·trueted the railways, they established 

the industries, they located their 
armies with reference to these three 
PreSidency towns. This idea of the 
Presidency towns determining the 
pattern of our s'ocial structure, indus-
trial advancement and the system of 
our railways still persists. That is 
the mental lag that is hampering the 
vision of the Planning Commission, 
the Railway Board and the Railway 
Ministry. 

Sir, once I happened to travel from 
London t'o Rome by train. Another 
time I had to travel from Moscaw to 
Leningard by train. Nowhere did I 
find on the continent of Europe lines 
of varying breadth. l't is all a uni-
form gauge. So is it in Russia-it 
may be 6 ft. there. In America, in 
every industrially advanced country, 
you find that the gauge is uniform . 
This very country which ruled us, 
namely, the United Kingdom, had in-
side its border a uniform gauge, but 
they inflicted three systems of gauge 
On IIndi·a. They thought that that 
would perpetuate what is called, their 
domination, tlr in the negative sense 
that it would impede the industrial 
and economic growth of India. Sec-
ondly, it would make Lndia always 
the customer and purchaser of lines 
and locomotives and tolling stock from 
the United Kingdom. In the old days, 
I am told, it is the Government which 
built the broad-gauge line and it is 
the private comnanies that took to 
this metre gquge and the narrow 
gauge. Though they may not have 
had the distinction of private and 
public sector in view then, it noW 
appears that what the so-called public 
sector then did has been good and 
what the private sector then did has 
been to cur disadvantage. There-
fore, I would appeal to these three 
agencies, the Planning Commission, 
the Railway Board and the Ministry 
to see that 8g you see in the rest of the 
world, you will introduce, you will 
make up your mind to introduce a 
uniform gauge throughout India. Till 
recently, there were different gauges 
in Australia and they took a decision, 
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[Shri Hanumanthaiya] 
a firm decision, and they introduced a 
uniform gauge by abolishing the 
metre gauge. 

I read with interest the writings of 
the Planning Commission in the First 
Five Year Plan book, in the Second 
Five Year Plan book and in the Third 
Five Year Plan book. All these writ-
ings show that they have acted on the 
principle of patching up, not On the 
principle of seeing India advance on 
a rational basis unhampered by the 
disadvantages thrust into our country 
by the British empire. Patching up 
is not planning. Planning should be 
for decades, if not for a century. We 
have to envisage the growth of our 
country and dovetail our present do-
ings into the future set-up. It is exactly 
this that has not been done. Some-
times I am said to be harsh in my 
words. I do not mind that criticism 
provided it has a purpose, a patri'otic 
purpose. I hold that in many of these 
institutions it is the careerists who 
have carved out a place for them-
selves. It is not the patriot and the 
man of vision that has been placed 
there, because he happens to disagree 
s'ometimes or the other. Those caree-
rists could not raise above the mental 
standard of patching up. The Plan-
ning Commission has done merely the 
patching tip work during the last 
three Plans. I fail to see a review of 
the history of the Railways in these 
writings, comparing the history of the 
Railways in of other countries with 
ours and an analysis how disadvan-
tageous it is for this eountry to main-
tain this system of three gauges. 1 
do not want to go into the economics 
of this broad gauge being the best line 
becaU"e the facts and figures them-
selves in the booklets supplied to us 
by the Railway Ministry. T have not 
got the time to !to into that. The hon. 
Minister very wisely says, ''However, 
desirable it may be ... "-it is desir-
able but he is d'oing the undesirable 
thing by perpetuating these three 
gauges. 

During the time when the First 
Plan was formulated, they ought to 

have taken the decision: this ration-
alisation. It is the first thing that has 
to be done by lndia. They never 
applied their mind to it. They are 
too lathergic, too lazy and tao much 
of status quo-walas to consider in 
terms of vision, in terms of the needs 
of half a century in advance. 

I will place two or three considera-
tions before you. My friend, the 
Member of the Swatantra Party, was 
referring to accidents in the Rail ways. 
Even from the point of view of 
accidents, broad-gauge is subject to 
less accidents or derailments than 
metre gauge. If you see the figures, 
in 1957-58, as against 610 broad-gauge 
derailments, there have been 1413 
metre-gauge derailments. The breadth 
of the gauge ensures stability for the 
movement of the train. Therefore. 
even from the humane point of view 
of lessening the number of accidents, 
you have to introduce this broad-
gauge. I W'ould not say, do it within 
the course of five years or ten years. 
All that L say is that we have to make 
a beginning. History will recall the 
decision taken by the present Minister 
and his colleagues in golden words if 
they take a definite decision this year: 
hereafter not a mile, not a furlong of 
metre gauge 'or narrow gauge will be 
built and every new line that will be 
built will be groad-gauge. Then ulti-
mately during the course of years. we 
will be able to introduce this ration-
alised modern uniform system of Rail-
ways as it prp.vails in the United 
Kingdom, the United States of America 
and in other countries. 

The Prime Minister very often pro-
claims in public meetings that we are 
in the age of atmomic energy. 

Shri Bhagwat Jha Azad: Bullock-
cart age. 

Shri Ranumanthaiya: Where are the 
Railway Ministry? 

The Minister of Railways (Shri 
Dasappa): We are producing electric 
locomotives. 
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Shri Hanumanthaiya: You are in 
the steam stage, Sir. I am coming to 
that point. If you had taken the 
Prime Minister seri'ously and if the 
Prime Minister takes his own words 
seriously you ought to have stopped 
manufacture of locomotives, either 
steam or diesel. You ought to have 
straightway started the manufacture 
of electric locomotives. The second 
decision you have to take is that the 
Railways must be electrified in every 
place in India. We have not got suffi-
cient quantity of c'oal in this country. 
And I understand that the good qualitv 
coal has been exhausted during th'e 
days of British for these Railways. 
We want high grade coal for our 
industrial development, and we cannot 
afford to waste that gdod-quality coal 
On railway traction. I am told when 
it is a question of delay in Ra'ilways, 
they attribute it to coal because it is 
bad quality. This coal is a commo-
dity which is not available in sufficient 
quantity and 'of the right kind. There-
fore if you are reall? planning, if you 
have that visision, you ought to see that 
coal is the one thing you have to give 
up for Railway traction as soon as 
possible. Likewise, diesel oil. We 
pay heavily for it in foreign exchange. 
We cannot afford to do so for all time 
to come. Besides, it is needed for 
more important project. If that is the 
position-and we have no oil reserves 
because nature has not yet revealed 
to us that amount of oil that we 
need-we have t'o place oil traction 
also in the second category. The prio_ 
rity must be for electric traction. For 
example, in Mysore the Sharrawati 
valley project wruch I have the good 
fortune to start in my days is likely 
to pl"Oduce nearly a million kilowatts 
of power. Actually the increased 
demand for power is not able to con-
sume that much of electricity in that 
part Of the country. So plentv of 
electricity is available for electric 
traction in that part of the country. 
Have you taken any decision on that 
subject? 

Therefore you have to see that this 
bigge~t public undertaking of ours 

behaves in a really big manner and 
not in a narrow-minded or metre-
minded fashion. If this vision does 
n'ot appeal to the Railway Board it 
deserves to be thrown overboard. If 
the Planing Commission is not inspired 
by this vision it will have missed its 
mission. And in-between you wiII 
have to cfl'<,ctively advise the one and 
<,xercise sufficient authority over the 
'other. 

Sir. I would make one additional 
point and close my speech. Here is 
the biggest public undertaking. Ac-
cording to the Planning Commission 
write-ups it determines the pattern of 
our industrial and economic growth. 
And yet the Railway Minister is the 
one man who is not consulted in the 
matter of industrial and economic 
planning of thi~ country. If anything, 
he should be a permanent member of 
the Planning Commission. If public 
undertakings form the basis of our 
socialist structure, if the Railways re 
the biggest public undertaking of the 
Government which wants to build a 
socialist structure of society, then the 
Railway Minister has t.o be a perma-
nent member of the Planning Com-
missioin. because it is he who deals 
with this pattern at its source. 

Mr. Deputy-Speaker: The han. 
Member's time is up. 

Shri Hanumanthaiya: Sir. have 
only spokE!l1 for fifteen minutes. I 
think. 

Mr. Deputy-Speaker: No, he has al-
ready taken twenty-five minutes. 

Shri Hanumanthaiya: Then I do not 
want to transgress on your kindness. 
I will take other opportunities. when 
speaking on the Demands for Grants, 
to say something on a few more sub-
jec~. 

Sir, the two han. c'olleagues of the 
Railway Minister are eminent men in 
public life. I do not congratulate 
them merely because they occupy 
their places for the time being. As 
the saying goes, people "do not rem em. 
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[Shri Hanumanthaiya 
ber how long you were in 'office but 
they will remember what you did dur_ 
illg the time of your office. So I would 
appeal to all the three of them to see 
that these major decisions are taken, 
and taken immediately and effectively. 
Sir, I thank you for the opportunity 
given to me. 

Sbri Bhagwat Jha Azad (Bhagal-
pur): Mr. Deputy-Speaker, Sir, Mr. 
Dasappa is one of those few privileged 
Railway Ministers who has the privi-
lege of presenting a railway budget 
which has the polish and the shine of 
aU-round development. The initial 
reaction to it has not been too unfav-
ourable. Both in respect of financial 
and physical targets he has presented 
a picture of railway performance and 
has held out the hoPe to us that the 
Railways in future will always carry 
all that is offered and will always be 
ahead of the transplort demand. 

Sir, we welcome this announcement 
of the Railway Minister. This is the 
eighth time in the Lok Sabha when 
I have the privilege of participating 
in the discussion on the railway bud-
get, and not on one occasion have I 
spared the Ministry for its lapses. 
But, at the same time, I have strongly 
recommended that here is a 1)ublic 
undertaking where the Planning Com_ 
mission must give due allocations for 
expansion so that whenever the eco-
nomy goes faster it may be able to 
take on this load. I am saying this 
thing because in this background I 
will be better appreciated when I come 
to make my next observation. 

When the Railway Minister says that 
the Railways can accept all that is 
offered, I am reminded of the obser-
vation made two years ago by Shri 
Jagjivan Ram, the then Railway Min-
ister, who said that the Railways 
could accept no obligation to carry all 
the traffic. Mter that, even another 
ltailway Minister, the tallest among 
the taJl!. Shri Swaran Singh, said that 
the Railways were in difficulty and 
during 1961-62 could not meet th@ 
demands for cqal and other movements 
and transport in the country. 

Therefore in this background we 
would like to know what has happen-
ed during the last one year and a half 
to the Railways, against which there 
was so much cry of shortage of wagons 
and other thinp. One and a half 
years before the Railways could not 
undertake the 'obligation of carrying 
all that was offered. What has hap-
pened durings these one and a half 
years? Here are the Railways who 
now say that they have something 
surplus and who also give the hope 
that in future it would be possible for 
them to lift all that is offered. 

You sh:ould see the things in a 
better perspective. 1 may remind the 
Railway Minister that one and a half 
years before, when they were in 
difficulties, I along with my friends in 
this House raised my strong voice to 
recommend to the Planning Com-
mission to give more all'ocation to the 
Railways for better expansion. But 
now from the accounts given it ap-
pears that it does not need any more 
aUocation because it has a surplus 
capacity and so in future it d'oes not 
want more expansion. What are the 
reasons for this? 

The Deputy Minister in th@ Ministry 
of RaDwan (Shri S. V. Ramaswamy): 
We do not say that. 

Shri 8hagwat Jha Azad: You do not 
say. But what I am saying is that 
this surplus capacity that you have 
and your holding out this promise 
mean that the Planning Commission 
need not give you more allocation. 
What are the reasons for this? Is it 
the reason that the Railways wer@ 
very inefficient and mismanaged two 
years before; or, if that is not so, is· it 
the position that within one and a 
half years they have become so much 
efficient at the top tlhat things are sO 
bright and almost shining just like a 
new cricket ball? What are the rea-
sons? I think that both the reasons are 
not correct. They were not inefficient 
or mismanaged one and a half years 
ago, nor have they become so efficient 
that they can cill.im from the house-
tops that they have a surplus capacity. 
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The reasons are quite different. 
This 'prosperity' of the Railways is 
at the cost of India's slow and slug-
gish economy. We have discussed 
the mid-term Appraisal of ·the Plan 
and the House would not expect me 
to go into all those details to which 
I referred last time. But I may say 
that this is the reason, because now, 
for example, coal which was the 
worst headache of the Railway Minis-
try one and a half years ago has been 
absolutely brought down to 92 million 
tons. The Third Five Year Plan has 
revised the coal target three times, 
and from 102 million tons it has come 
down to 92 million tons. There has 
been this scaling dOWn Of the target 
01 coal. 

And then, the expansion of steel 
programmes, the erection of Bokaro 
steel plant, has been much behind the 
schedule. Therefore, this is the sec-
ret of the 'prosperity' of the Railways 
to say "I am in 9U.rPlUs capacity". Then 
for example, tlhe fertilizer at Nahar-
katiya and other plants are mUCD 
behind the schedule, they are much 
delayed. The other examples are 
phyto chemicals in Kerala, the vessel 
plant at Wardha, or the other impor-
tant things in the public sector In 
Maharashtra-they are all much de-
layed. Therefore, the originating 
traffic which we expected in the Third 
Plan is not there for the Railways 
to handle. 

These shortages are there not only 
in the pUblic sector, but if I may be 
permitted to say, they are there even 
in the vital private sector economy. 
And that is why we feel that the 
rail ways are in a position to say that 
they are in surplus today. So far as 
the shortfall in the public sector is 
concerned, I quoted the examples of 
steel, fertilisers, phyto-chemicals and 
other things. In thege fIlelds. it has 
not been possible for the public sec-
tor undertakings to act accord;n g to 

the schedule, and they have been 
rather much behind the schedule. 
Therefore, the originating traffic whiCh 
should have been there was not there. 
Similarly, in vital private sector pro-
jects also, there have been shortfalls, 
as, for instance, in the case of alloy 
tools, forgings and castings and so on. 
In all these sectors, the projects have 
been behind schedule. That is so not 
only according to my own assessment 
but even a<:!cording to thi! Planning 
Commission's own assessment; if I 
were to give the catalogue which 1 
gave last time in this House about 
the Planning Commission's assessment 
in this regard about the shortfalls, it 
would have been a bigger total. There_ 
fore, it very clearly indicates that the 
traffic Which We wanted was not there, 
and, therefore, today, the railways can 
claim that they have surplus capactiy. 
The point that 1 want to drive at is 
this that during the last year and a 
half, it is not as if there has been very 
great improvement in its operation, or 
in the administration or in its economy, 
It is because of these shortfalls which 
our economy has been having for the 
last three years of the Third Plan that 
the railways could not have the traffic. 

I would have appreciated if the hon. 
Railway Minister had told us how far 
this surplus capacity has been due to 
the fact that our economy could not 
move quickly and the traffic which 
was expected at the beginning of the 
fourth year of the Third Plan has 
not been there. The hon. Minister 
could have said, 'Look here, gentle-
men, if we had traffic beyond that, 
this picture would have been like 
that. and in fact, even tor traffic be-
yond that, I have done this. this, this 
and so on'. If he had said so, we 
would have been in a position to con-
gratulate the hon. Minister, and 
we would have said that durin~ the 
emergency and even before, serious 
attempts have been made to improve 
the working of the railways. B'ut 
that kind of picture is n6t there before 
us today. 
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[Shri S. V. Ramaswamy] 
The picture presented by the hon. 

Railway Minister is that there has 
been all-round improvement in phy-
sical as well as financial targets. Hut 
the point is that the targets of the 
railways are live only so long as those 
in the other sectors are live. If the 
targets in the other sectors are dead, 
it is no good saying that the targets 
in the railways are live. While the 
Railway Minister along with his big 
and great officials of the railway em-
pire can claim this privilege, I along 
with my countrymen have been 
shockingly perturbed to see that our 
economy is moving at such a snail's 
pace, a fact which has been admitted 
by the person who till recently had 
held the post of vice-chairman of the 
Planning Commission. Even the han. 
Prime Minister has given utterance 
to this in many places on many occa-
SIOns, and the hon. Railway Minister 
must have seen that even at Bhubane-
shwar and Jaipur, we had quoted facts 
and figu"es to show that our economy 
was not moving according to our ex-
pectaion and it had been much behind 
schedule, with the rich becoming 
richer and the poor becoming poorer. 
Therefore, the railways were not 
called upon to move that much of 
traffic which it expected to do at the 
beginning of the fourth year Of the 
Third Plan. 

Therefore, this picture that the hon. 
Railway Minister has presented that 
there i~ surplus, and there is a good 
saving and there is improvement all 
round does not reflect the correct 
picture, in the background of these 
observations which I have made just 
now. The railway targets could have 
been approved and appreciated and 
could have been taken as live if the 
targets in the other sectors would 
have been live, but because the targets 
in the other sectors are dead, there-
fore, the appreciation is not befitting 
and is not in the proper perspective. 

Then, the han. Railway Minister 
has claImed in his budget speech that 
the improvement in operational effi-
ciency has facilitated economy in 
capital investment. I wish I could 
have given much more figures to show 
that this is a little exaggerated claim 
of the Railway Minister. We would 
have been happy if he had told us in 
his budget speech the grounds on 
which he says that improvement in 
operational efficiency has led to eco-
nomy in capital investment. On the 
other hand, as I would point out a 
little later, I would say that economy 
has been lacking in the Railway Ad-
ministration, and efficiency also has 
been lacking as it has been lacking in 
the entire administrative machinery of 
this country. We are saying so much 
today about the fact that the Plan 
could not be implemented according 
to schedule. The Plan is very good, 
and the targets are very much live, 
and they are acording to our expec-
tations, but they have not been ful-
filled, because the electricty to come 
and light the houses must come 
through a copper wire and it can-
not come throught a wooden wi!"e, 
and similarly. the Plan must be im-
plemented by an administ:ation which 
is sensitive, which is as much sensi-
tive as the copper wire and whiCh l' 
not wooden-hearted. Tn the absence 
of such an administration, I would 
say that the claim that the improve-
ment in operational efficiency has led 
to economy in capital investment is 
an exaggerated one. I would not say 
that it is false absolutely, for the 
present. 

Therefore, I say that the statements 
that the targets are live and that there 
has been economy in capital invest-
ment are not substantiated by facts. 
Of course, there is surplus and so on, 
and from the financial point of view, 
I must say that the Railway Minister 
has got a few credits, he has been 
good enough to allocate a good amount 
for the pension fund, and that will go 
a great way to help lakhs and lakhs 
of railway workers who will have some 
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security and assurance for their future 
as a result of this scheme. I must 
also appreciate the fact that the Rail-
way Minister has increased the rate of 
contribution to the general revenus. 
I know as a student of economics, that 
this is not an innovation, since it re-
flects more into the proper cost of 
capital. I know that this is a good 
thing. Then, he has also increased by 
2 per cent the supplementary freight 
on goods. From tihe financial point of 
view, these apparently small things 
look to be very good on a small con-
vas. But again, it is a matter for dis-
cussion whether it was not po~sibje fOr 
the Railway Administration to have 
met this additional commitment in 
regard to the pension fund and the 
increased rate of contribution to the 
general revenues, by effecting economy 
in the administration. I feel that this 
commitment could have been met by 
economy in the administration. So, 
there was nO need for. any further 
increase in the freight rate from that 
point of view. 

Here is a great public undertaking 
Of which all of us ar·e proud, and of 
which the whole country is proud, and 
we share with the Railway Minister 
the feeling that we are proud of· this 
public undertaking but we expected 
from this public undertaking that dur-
ing the emergenCy where there is a 
demand for economy in administra-
tion, there would have been greater 
attempts at economy in the administra-
tion in this undertaking also. The 
hon Finance Minister had given a 
cata'logue Of the measures that he had 
taken in this regard, and he had stated 
for instance that he had issued such 
and such a circular to such and such 
a department sayin'g that there should 
be a ten per cent cut and so on. I 
would like to know from the hon. 
Railway Minister whether he has done 
anything like that in the railways, like 
his illustrious colleague the Finance 
Minister, saying that he wants a re-
duction in expenditure On adminis-
tration, if not to the extent of 10 per 
cent, at leut to the extent of five per 
cent. I am afraid that he has not 

done anything like that iT. the rail-
ways. 

On the contrary, we have been 
seeing that there has been an increase 
in expenditure and that due to increaSe 
in the cost of coal and other raw 
materials. That only shows, as I shall 
puint out when I speak on the gene-
ral budget, that Government could 
not succeed in controlling the pnces 
m this country. What the Home 
Minister said yesterday, while reply-
ing to the debate on the Vice-Presi-
ient's Address, regarding price control 
and the measures that Government 
had taken did not convince us even 
in the least. 

The present Railway Minister had 
also been the Finance Minister of 
Mysore State formerly. Let it be 
frankly understood that this humble 
and meek gentleman who is the Rail-
way Minister and for whom we have 
all respect, should have taken some 
concrete steps in this direction, 
especially at the time of this emer-
gency when the entire country is 
demanding economy in administration. 
I do not mean economy on certain 
essential or important sectors which 
may affect the targets, but certainly 
in those sectors where it is possible 
to effect such economies. For instance, 
I can quote an example. I am not so 
fortunate as Shri Kapur Singh to get 
an hour for speaking; otherwise, I 
could have quoted a large number of 
instances, as he did from that very 
report to point out that there is still 
scope for economy, to which the Public 
Accounts Committee has always drawn 
the attention of the Ministries con-
cerned. But they come and they go. 
I do not know how far there has been 
anyeft'ect. 

Coming to another vital point I 
would appreciate the Railway Minis-
ter's attemPt to begin to bring the 
freight rates nearer the cost of carry-
ing items of traffic. That is a good 
thing. This new enthusiasm fol' the 
cost principle is to be appreciate':!. 
Unusual promptness in brining this 
and quick transit serviees are also to 
be appreciated. These conveniences to 
the consumers are laudable. But I 
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[Shri S. V. Ramaswamy] 
would ask a question: has he tried to 
assess its Impact on road transport? 
When the country's economy is lagg-
ing. you are giving these things. these 
facilities, but these will in future mar 
the prospeds of road transport. When 

. after a year or two, our economy sees 
sunshine and looks up, the railways 
will not be able to provide the re-
quisite transit and by that time road 
transport will have been killed. 

The Railway Minister knows more 
about it. He may laugh at this sug-
·gestion now. But I have seen that 
road-rail coordination has always 
"floundered on many a difficult rock. 
The final report of that Committee is 
also not received. In this background, 
while these privileges given by the 
'Railway Minister to the consumers are 
1audable, thev may have-possibly I 
may be wron"g-serious repercussions 
on road transport. 

I would say that the hierarchy and 
bureaucracy in the Railway Adminis-
·tration are not on the decline. Par-
kinson's law operates there in full 
measure where big posts are created 
either in cadres or outside, but in the 
name Of economy, the poor TTEs who 
are claiming some allowance are 
never included in the running stal!'. 
'There are five classes of staff there. 
The brakeman who only loads and 
unloads the goods is there, but the 

'TTE cannot be included there. I am 
just giving an example. 

The administration is sO efficient 
,that while in conSUltative committee 
as well as on the floor of the House 
Ministers have announced that MPs' 
letters and suggestions should be ac-
knowledged-which the Minister does 
very metiCUlously-by the head of 
the department-we write only to the 
Ministers or the heads of the sta!!'-
here is the General Manager to whom 
I write but who does not care to reply. 
This is how the administration is im-
proving. The General Manager wlho 
was written leiters does not even 

. care to s~c them. Is that the im-

provement affected? I feel ashamed, 
that my letter written to the General 
Manager is not replied to by him. I 
am proud to say that when I write 
to the Railway Minister he writes 
back' 'I would look into' the matter'. 
But what happens in the railwaYI . 
The General Manager passes it on to 
the Chief Commercial Superintendent 
or somebody else. He has not the 
courtesy to reply to my letter. What 
was the letter about? Just asking 
for reservation in MPs' quota in the 
third class, for two middle berths. 
He may reject it. But he does not 
have the courtsey to reply to me. 

Then with my own eyes, I see cor-
ruption in respect of accommodation 
in third class sleeper coaches. 
Before my' own eyes, a TTE received 
Rs. 6 to give a berth to someone. It 
happened three times. To avoid this 
unpleasantness, wrote 'PleaSe reserve 
two middle and two lower berths in 
the MPs' quota in third class'. The 
man did not reply to the letter. That 
is how efficiency has improved! 

When ask that an overbridge 
should be provided at Pirpinthi-it is 
a question of a few thousand rupees; 
without it every year a few lives are 
lost there and travelling passengers 
are put to great difficulty-you cannot 
do it. Every year, year after year all 
the Ministers hold out high hope~ to 
lessen overcrowding. But what has 
been done? 

Shri Dasappa: We have never 
refused any overbridge or under-
bridge. 

An Bon. Member: He is talking of 
overcrowding. 

Shri Bhagwat Jha Azad: I am sorry. 
Before referring to overcrowding I 
was referring to overcrossing. The 
Minister misunderstood it. 

When the mute millions of this 
country are contributing a large share 
of the railway revenues, why should 
the railways not cater for their con-
venience instead of making the rich 
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richer, as is the general theory in 
?ther economies? You never care to 
see the far-off stations which go 
through the distant villages where 
public opinion is not organised as in 
Calcutta where people by direct ac-
tion take what they want from the 
Railways. But an overbridge at Pir-
pinthi is refused. or a little extension 
at Coalganj or Mamalka is not agreed 
to. Your own dec::;ion to convert the 
Ekchari stat i on to a flag station is not 
implemented. 

These constituencies which are far 
off, which pass through only villages 
where public opinion is not organised, 
require your attention. Now ~ou go 
on extending facilities in the suburban 
and urban areas. But these places 
want your attention which I am trying 
to draw. Your administration has 
specialised in only one thing; they al-
ways say 'no'. They do not know how 
to say 'yes'. 

An Bon. Member: Also run late. 

Shri Bha,wat Jha Azad: An expe-
rienced Minister like the Railway 
Minister should try to inculcate in 
them a sense of responsiveness; this 
wooden-hearted administration, the 
railway empire, must be shown how 
to say 'yes' also sometimes. That is 
my request to the hon. Minister. I 
hope under his regime things will im-
prove and backward areas which have 
been neglected, where we are demand-
ing extension of railway lines, from 
Bausi Mandir HilJ to Deogarh, Pirpin-
thi to Dumka or a double connection 
between Kim and Howrah, will be 
looked into. I hope in the light of the 
picture of the operation of the railway 
services I have attempted to draw be-
fore the House, he will once more 
look into the matter and see that 
things improve under his aegis. 

Mr. Deputy-Speaker: Shri R. S. 
Pandey. 

Shrl U. M. Trivedi Tose-
Mr. Deputy-Speaker: Two Opposi-

tion Members between them have 

taken 1 hour and 25 minutes. Two 
Congress Members have not taken 
more than 45 minutes. I have to see-
to proper allocation. 

Shri U. M. Trivedi: They may have 
more time. Hut we should also be 
called, after someone speak. on the 
other side. 

Mr. Deputy_Speaker: I am calling. 
him. 

Shri U. M. Trivedi: Otherewise, it 
wilJ be unfair. 

11ft '@I' ~ onan (;rifl): 
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{{if.S!ifo'I'<:~~<tT<mr~ I ~ifoT'Iil{ 
mf;J<lf ~ ~ !ififoCI1 & I 

o;riI' ;;fI ~ ~ "l<'IaT ~, w ;f.t 
Cf'{t!i\lT'l;f'T'1'~I;;r;rit~~ifoTifoT<:1Ir 

~en~ iI'<:!TlIT~f.!; ~ if;;fl 
'Iil~ <'ImIT &' w it ",,"~f'liifo ~ 
ifilll!:Tm &, ;;fI ~ w 'Iil f1r.r;ft '<fTf~ 
~ ~ w 'Iil fli"f ~1 'TT<iT ~ m<:: ~ 
ifoT<:1Ir~ w<tT ;;fI~t "l!:ifill~ 
:;rrm ~ m<:: 'lTf~ ~ ifr orr<TT ~ I 
ofT \IT 'lTklif t ~ ~ t ifoT<:1Ir l!:T, 
m'f ..rr ~ ~T 'i>'t cr: ~ ~ 
m<: ~'IT '<rTf~ f.!; f.I;!if ~ ~ 'lTf~ 
!ifl'Ilf ~ ..." !if'f.<fT ~, mlf ~ ..." 
!if'f.<fT ~ I 

9;fifif;n.<:[~t~if~ 

~ilirq ~ ~ ~ I if Elf ~ ",1 qtq 'i!i: 
~~~:f ~ «~ f11<'fr g{ ~ I ~ ~ <:m 
ifoT {{if. fGolm & ;ir fifo ~fc" 
~~ ~ I W if t<1 ifoT 'f.@ ~ 'RTf 
l!:T 'lQ.T ~ I In<:, ilia,m m.: iffiI1: ~ 
~ ~ I «m<'!'ll<: ~ ~ ~ l1'.;1f ~~ <tT 
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[~;- <:.ll ~Qf!f qf1l~:f] 
<i'hT 'IT'1 ~Tn~, ~r ~ 'l;ftn: mq 
iI'IT<: "frii' it '1R ~;r <rr ~r~ 'ifl": m 
'l;fftf~ ... ifif 1~~T~>it~m.rr~ 
~ m+rr cr l' ~;f.f if 'l;ftn:.qR R;; 
... ~ ~ it 'l;fftf ~<"RT ~ f~ ~11 
~~ ~o;fr<:sPr.r~~~­

~~if;~lTit f~lffu~mm~ 1 
~ it m lIWS ~G~ >it;m; ~ 
~~;;~'fi~q~~'~, ~~<til'~~ 1 
~ i:I 'l;ftn: 'l;fftf f~ ;;n1i ~ 
<til';fUif;;r~~it'l;ff'1WR~ij 

~l~;;n1io;fr<: ~m ~<'fit 
\3tI'if;m-'+lT 'l;ff'1;;rT~~~~ 
~a- ~ o;fr<: 'l;fR1'l1 t) \3tI' if ~ m ~ '1 

~m;ftmsi:l ~~;;mft~ 1 
~ ~ <tT ;f<:T iT;;r ~ 'liT ~NR'C 
~ ~ ;;r<j 'P: ~ ~T4T <"lTs i:I' 
1f!f~~~ IWR~ 
~JiT ~ ~;;rT ~T ~ ~ ~ <m'IT. 
~it~~~~'P:~~~~ 
G~ ~ ~ <it ~~ ~ '1'fi1' 
Wf>cIT ~ 1 ' /' 

"" q (19m't;;) : mq ~ ~ 
yncr <'!Sit ij; forjt ll'if mQ; 1 'l;ff'1 if; 
~ 'P: WR +fl)l' ~~ if 't<;r~ m ~ 
;:rT ~ 'l;f~T ~Tq]' 1 

"" ~~~:~o;fr<: 
~ ~nr~~T~ m<: ~ ~ijT ~ 
"I~~flI; ~m~ ~ 'l;ff':l~~~ 
if.T~~1 

'l;fiilt~~~~~1 
m ~ ~ ;;;rr;;it;; ~ ~ ~. 
'f'ITh ~ lIT ~ Q"r'f If;'t 'IT, 
~ Wor. .. it ;ro f.ruPr f~ lTllT ~ ? 
'!'if +rffi ~ ~ ~ >:13 'ffif ""'" ~ 
~~fWt1t~~ ~ 
~ 1 ~ ~ ~ ~T m~ IT'if 
~~~~~ ~~~m 

~ SffiIT'f 'IT o;fr<: 1t ~'if ~aT ~ 
f~ ~ij; ~ if 'l;ff'1'f ;ro f.fII\<r 
f~ ~ 11t~~f~<rrfi'tiIT~~. 
~<:. ~ ~ ;O;~ ~ >i't IT'if 
lffifT ~ it N<'IT f~r ;;r]"!f it· <rio 
0fT"I1 <'ft>ff >i't ~Tq]' 1 

~ ;m; 'l;ff<: 1t fq;lq ~ ~ ~ 
~~I~;;r'ifif;~~if ~I~ 
~'ffif'l;flO~~ 1 ~if~'ifl":;;r'i. 
~~~~~ ~ ffi';r;rt 
'ifl": ~ if; ,ft'if ~ ~ ...m forn;rr 
~~~~ ;;ff;wit mar~ I 
~ am: '1ft ~ ;m; ~ 'Ii ¥it 'l;f:;: 

'l;fii~1t~ ~aT~ fI; ~ >it 
~~CI"IT~l3r ;tt~liC i:l'mWR 
mo 'Ifr,~ ~ ;;r,~ ~ rot ~ 
it ;;mcrr ~ Q"rq]' 1 1t ~ ~ f1I; 
~ 'P: '1ft llT'l'rITlf ;f;;fr;;IT ~ a: 1 

wcr if It m~~ ~ f1I; It 
.mm<:~~ ;tt;m;~~. 
1{' it if;<r.r ~~ ~ if; qm ;tt ;m; 
~ ~ 1 q'j';f m ~ fif';;r)lft!<: 
'P: cmr~ ~~ if; lIlf.rlff;tt ~iT ~ I9!fr.f 
~ ~ WR fif>Wt it ifilft '1i"<: ~ ~ 
it ~;m; "gii it mIT"f lftnf Rl1 Q"rq]' 1 
~ it ~ f;rCfift m1ififO i:I' m1ififO ~ 
U@ qtm ;;rT ~ofiCfr Q"r. qtm ;;rT<; 1 

Shri V. M. Trivedi (Mandsaur): 
Mr. Deputy-Speaker, in an annoyed 
mood I used some language against 
you for which I apologise. Out of the 
three Ministers of Railways I find oUly 
two because the senior ;tVIinister ought 
to have been disgusted with the whole 
affair and must have gone home. 

The Deputy Minister in the Ministry 
of Railways (Shri Shahn8waz Khan): 
He has just now gone out to have a 
cup of tea. I have no grouse against 
anyone of them, My personal experi-
ence has always 'been that nobody can 
beat them in politeness. So far as th.at 
aspect of the case is concerned, I have 
no cause for complaint. 
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I have studied this railwav budget 

very thoroughly. I do not "feel that 
there is any cause for gloating about 
the net return that we are making on 
the capital at cj1arge. Looking at the 
capital at charge, and add:ng up to 
Rs. 1,800 crores at which the value of 
the capital at charge is given, with 
the other Rs. 300 crores which have 
been spent out of the depreciation 
fund and development fund which 
make it a gross investment of Rs. 2,148 
crores, the return that can be made 
and which can be available fOr any 
cost accountant comes to 1· 79 per cent 
as income; it is not a very desirable 
thing which we have achieved. There 
is nothing very extraordinary about it; 
if the return was about six per cent, 
it would have been something. I hope 
that the Ministry will strive to come 
to that figure. We know that, slowly 
but surely, the number of our employ-
ees is going on increasing, and it has 
now reached a figure as big as 
12 lakhs. The railway has been the 
biggest employer of labour and this 
goes on increasing, because every time 
when there is something. some acci-
dent. some criticism. it results only in 
an increase in the number of em-
ployees. 

My han. friend Shri Kapur Singh, a 
very sober gentleman, criticised the 
unmanning of the crossings and the re-
sultant accidents which happen there. 
I am not of the same opinion as he 
has expressed. and I am sorry I differ 
from him in this respect. I feel that 
there must be some investigation as to 
why these accidents at unmanned 
erossings take place only with the 
trucks and the truck-drivers. What 
licence has been given to these truck-
drivers to get themselves drunk and 
dash against the railway? The rail-
ways run only on the tracks that are 
laid. The railways cannot swerve one 
way or the other; they are running on 
railway tracks; the en/!ine must pro-
<::eed along that particular track and 
vet the accidents happen. Something 
~f the nature nf an investigation must 
be done with regard to this. I do not 
sav that all of them must be manned. 
Wherever possible, they may be man-
ned. I say there are some crossings 

over which once in a month or once m 
a year .... 

Shri Kapur Singh: Are vou speak-
ing on Prohibition or on the railway 
budget? 

Shri U. M. Trivedi: ... a car or a 
truck may pass, and yet the accident 
may take place. That aspect 
must also be studied, and 
the demand of the Communist party 
just to increase the employment must 
not be looked into with just the face 
which is always there. I would 
ask the Railway Ministry to look 
into what they have done with 
the depreciation fund, with the reve-
nue reserve fund and with the deve-
lopment fund, and how they have lost 
upon them and how they have now 
opened their eye. in building up these 
funds. I would urge UPOn them the 
necessity of not drawing upon the 
general revenues to augment their re-
sources for further building up. They 
must be self-sufficient, and the depre-
ciation fund and the revenue reserve 
fund which they are bound to buqd 
under the statutory provisions, under 
the conventions must be so built up 
that at no time'should they fall back 
upon the general revenues for build-
ing up their programmes. 

In the scheme of things, I had seve-
ral occasions of going into the direc-
torate in the Rail Bhavan. I find that 
there is one director known as ihe 
Vigilance Director. I made certain 
enquiries about this Director, and the 
Lok Sabha informed me as to the acti-
vities of this Vigilance Director. I 
would like to know-if the hon. Minis-
ter does not know I will give him the 
figures myself-why they waste 
Rs. 20,000 per month on this establish-
ment of the Directorate of Vigilance. 
What does the Director do? In the 
whole year. only two cases have been 
investigated upon. (TnteTTuption). I 
will give them the figures if they 
want the fi!(Ures. 

Shri Shahnawaz Khan: I will give 
him the figures. 

Shri U. M. Trivedi: I will give him 
the figures. Two cases have been sent 
to the Soecial Police "Establishment, 
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[Shri U. M. Trivedi] 
and on 111 cases departmental action 
has been taken. I will give them the 
figures that they want. I remember 
the figures. But the difficulty is, I 
still corne to the conclusion, as a law-
yer, that not more than h,'o cases 
have been investigated. Even these 
two cases could not be prosecuted by 
them and they had to be sent to the 
Special Police Establishment for pro-
secution! I fail to understand of what 
use has this department been to them. 
I say, close it, and please stop this 
waste that is going on there. There 
is sufficient vigilance organisation at 
the zonal levels, and they are suffi-
cient to meet the requirements and a 
directorate of this type is unnecessary. 

Most of yOU as Ministers must have 
had the occasion of going to the Delhi 

- Railway Station and must have seen 
the stacks Of goods and parcels that 
are lying there on the whole platforms, 
and creating discomfort to the passen-
gers who have to walk along these 
platforms. Have you tried to verify 
how many thefts occur on these plat-
forms? Hundreds. I have got the 
lists. I can give you the lists. I 
have got lists, showing the parcel 
way-bill received and entered in the 
inward register, and the parcels dis-
appear when the delivery is to be 
made. What happens to these parcels? 
Most of these are parcels of fruits. 
The railway employees, big and small, 
want to enjoy the fruits of the public. 
The fruits are sent home. Delivery is 
not shown and trace is not made, and 
the statiOn master and the claims ins-
pector 'who are authorised to make a 
payment of Rs. 50, without any fur-
ther reference to the Commercial De-
partment or the Commercial Superin-
tendent make a payment of Rs. 18 to 
Rs. 20 to the detriment of the railway 
revenues. Why is this thing going on? 
For how many years is this going on? 

Would yOU like to trace what a great 
leakage of revenue occurs at the 
Tughlakabad siding? Please go and 
verify how the wagons containing 
plantains, barlanas, coming from Bom-
bay side are handled. 

An Hon, Member: My constituency. 
8hri U. M. Trivedi: No wharfage is 

paid and no demurrage is paid and 
who manipUlates all these things? A 
huge leakage is taking place. Last 
year also I pointed out this aspect, 
and I dO not know whether the matter 
has been investigated or not. 

A huge leakage of revenue alse> 
takes place in the loading of sugar-
cane by the sugar millowners. Over-
loading takes place; charges are made 
only up to a particular point. This 
results in blackmarketing of sugar 
and loss of revenue in sales-tax, and 
loss of revenue in income-tax and in 
any amount of black market money 
for which the Finance Minister waa 
saying 1Ihe other day, "Show me the 
method of hunting it out." 

8hri Bade: Four lakhs in sugarcane. 
8hri U. M. Trivedi: This is going e>n. 

I would therefore say that this leakage 
of revenue must be stopped. Then 
there is what We cal! the loss of reve-
nue by misfeasance. My hon. friend, 
Shri Ramaswamy, OUr Deputy Minis-
ter is a barrister and he understands 
the word "misfeasance". It is not a 
question of merely non-feasance, it is 
a question of misfeasance. Delibe-
rately false bills are made out. Work 
is ne>t done, drilling is not carried out, 
earth is not moved but bolls are 
prepared and money is paid to the 
contractors. This happened in the 
doubling of Godhra-Ratlam section. 

Shri Kapur Singh: It is a matter of 
shame. 

Shri U, M. Trivedi: The net result 
has been a total loss running ;nto 
crores of rupees. The officer or officers 
concerned are nowhere to be traced; 
of course, the contractors are available 
but we have not taken any action so 
far a l1ainst the contractors. 

Sir, we have got a big directorate of 
the Railways and the purpose of this 
directorate is to see that there is a 
single type of uniform administration 
allover the Railwa~'s, Although 
there are zonal administrations and 
the powers of the general managers 
have been revised under the Railway 
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Act and the supreme authority for 
railway administration is the General 
Manager, notwithstanding that, we 
have got the railway directorate which 
must guide. But, unfortunately, what 
happens is that there is a complete 
lack of co-ordination between the vari-
ous units of the railways. In between 
two divisions there is lack of co-ordi-
nation and in between. two zones also 
there is lack of co-ordination. How 
long this state of affairs will continue 
is a thing to be judged by all of us. 

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): In what respect? 

Shri U. M. Trivedi: r will tell you. 
r knew that you will put such a very 
pertinent question. If you go along 
to any division you will find that if a 
train of one division is running about 
five minutes late the connecting train 
of the other division will not wait for 
it although it is within the same zone, 
and the connecting train will be allow-
ed to start in time. I had the mis-
fortune recently to travel from the 
Northern Railway on to the Central 
Railway. r found that as soon as my 
train steamed in the connecting train 
of the Central Railway steamed out. 
When I reached the platform r could 
see the last coach of the train leaving 
out. My train was only three or four 
minutes late. This is the co-ordina-
tion between divisions, this is the c0-
ordination between zones. 

Shri S. V. Ramaswamy: They are 
supposed to wait for 15 minutes. 

,Shri U. M. Trivedi: Now the train 
whiCh can run from Jodhpur to Delhi 
by a shorter route on the Northern 
Railway is not allowed to do so but 
it is asked to run by the longer ~oute 
resulting in unnecessary waste of time 
and money of the public and unneces-
sary waste of energy. How long will 
this continue? If you want more de-
tails r can sit down and talk with you 
about the time-table that is. there. 
. Shri Shahnawaz Khan: You are wel-

come to do so. 
Shri U. M. Trivedi: Now r come to 

the real problem and that is about the 
employees of the railways. Times 

without number 1 have been telling 
you and requesting you to stop this 
terror of the police on the railway 
staff. What is happening now? Very 
recently I went to a station where I 
found that unauthorised hawkers tra-
vel on the train and sell their commo-
dities. One station master, silly 
enough, foolish enough, protested and 
said that he will not allow them to do 
so. He asked the ticket examiners to 
get hold of some of the hawkers and 
charge them for travelling without 
tickets. The third day, his own son, 
the station master's son came to see 
'his father at the station and he was 
taken away as being found on the 
platform without a ticket and produced 
before a magistrate at Baroda. What 
is this? 14 mur.gas-they call them 
ticketless travellers--murgas cocks or 
hens--at Phulera were taken and the 
police said: lIfi ~ ~r i 
Unfortunately, it was the squad known 
as the Shahnawaz Squad. The ticket 
examiners were travelling and the 
Shahnawaz Squad caught hold 
of them and took them away. What 
was the result? You will be surprised, 
even Shri Shahnawaz Khan will also 
be surprised to know that all the six 
ticket examiners were hauled up be-
fore the Sub-Inspector of police and 
he abused the ticket examiners say-
ing: 

~ ~ ~tTT I iilf ~ ~. ql1 'f~ I 
lIfi ~ u;r iilfT"U ~ I 

The poor ticket examiners were frigh-
tened. Unfortunately, or fortunately 
for them I was going to Jodhpur on 
that day, r met them there and I got 
them off. 

Shri Kapur Singh: Please tell us 
more about the murgas. 

Shri U. M. Trivedi: This is what 
is happening about the police. Some-
thing must be done for co-ordinating 
the efforts of the police for the protec-
tion of the ticket examiners and not 
for the sake of oppression of the poor 
staff. Some of them are willing to 
help the public, but they are not al-
lowed in every little thing. The worst 
offender in this respect is the Raj as-
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[Shri U. M. Trivedi] 
than police and you must take action 
in this respect. 

About small items of corruption I 
need not narrate. but I think you are 

Shri U. M. Trivedi: There is greater 
freedom; people are more licentious at 
Delhi. 

all aware of this fact that there is a 
fund. which generallv the members 
of the staff raise, kn';wn as the Rail-
way Minister's Fund. Some money 
out of thj,<; is being spent for helping 
the POOr members of the staff. ISome-
times it is being used for' making 
donations to the National Defence 
Fund. It is a good effort and a very 
nice effort on the part of the staff. 
Certainly, they are guided by good 
motives. But, can it be used for the 
purpose of help;ng a Class I officer 
with a sum of Rs. 7500 to send his son 
to some foreign country? Is it to be 
used for that purpose? If you want I 
will give you the cheque number of 

- this money. It was paid under Cheque 
No. AB/24-520003. 

Shri S. V. Ramaswamy: It relates 
to which Railway? 

Shri U. M. Trivedi: I do not want 
to name the officer. It was done at 
Delhi-Northern Railway. 

Now, Sir, let us come to the arrange-
ment of these de-luxe trains. You 
have run very nice trains verY 
beautiful tra;ns and everybod~ likes 
to travel by de-luxe trains. We have 
made a rule that large packages will 
not be allowed to be taken into the 
carriages of this train. But try and 
enter into one of these trains at the 
New Delhi Station. Yeu will find that 
big packages are being pushed in. 
There is no room for anybody to moye 
about. 

An Hon. Member: That is the 
fault of the passengers. 

Shri U. M. Trivedi: It is the fault 
of the railway administration also. 
It shows the wealmess of the railway 
administration. It does not happen at 
Bombay. Why does it happen at 
Delhi? Why is it that at Bombay you 
cannot enter with large pa{!kages 
whereas in Delhi you can. 

Shri Harish Chandra Mathur: Delhi 
is the seat of freedom. 

Shri Nambiar: Sometimes Mem-
bers of Parliament themselves do it. 

Sh~i U !I'I. Trivedi: Yes. 8hri 
Nambiar is one of them but I am not. 

Then we com.e to the question of· 
your vying with the God of death in 
killing people. Every year the Rail-
waJ s kill at least 6000 men. 

Shri S. V. Ramaswamy: No. 
Shri U. M. Trivedi: You will say 

"No". But that will not carry us any 
further. I lmow the figures. 

Shrl S. V. Ramaswamy: In 1962-63 
it was 129 for the whole year. 

Shri U. M. Trivedi: Here is the 
book which will give the light to you 
I.say it is 6000 in all. If you want 
the correct figure, it was 5984-what 
docs it m,tter if it is 16 more here Or 
there. 16 more are there. 

Shri S. V. Ramaswamy ,·oSe.-
Shri U. M. Trivedi: Please do not 

enter into discussion. I will give ~ ou 
the figure. I have calculated it. It 
comes to 500 men per month. You 
CCln calculate hO\\T many per day. 

Shri Kashi Ram Gupta: If you 
exclude the holidays, it will come to 
20 people per day. 

Shri U. M. Trivedi: They are help-
ing to solve the population problem in 
this way. 

Shri Shahnawaz Khan; 'What is that 
book'! 

Shri U. M. Trivedi: The report of 
the Railway Board on Indian RailwaJs 
for 1962-63, the latest report which 
has been supplied to us., 

I will now come to the woe of the 
railway employees. We have got the 
station masters all along our railways. 
We cannot do without them. They 
are the bulwark, they are the sons who 
earn your livelihood. They are the 
persons who bring in money to you. 
At the wayside stations it is the sta-
tion master that does everything. He 
is expected to do every duty. He is. 
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the booking clerk, coaching clerk, 
goods clerk, ticket clerk and also the 
guard In some cases. He is the repre-
sentative of the general administra-
tion in the station. What is his fate? 
It is unenviable. Wh}? Even the old 
BB & CI Railways, run by the British, 
realised it that to keep a man at a 
wayside station in wilderness he must 
be given a good house, because he is 
doing an essential serv;ce and he shall 
not be charged any rent. In our 
greatness, because we are after money 
and We want to tax everybody, we de-
cided that it is better to tax the poor 
station master also. I would not gru-
dge your charging rent from those 
who live in cities, but have some com-
punction for those who live in wayside 
stations. Now they are made to pay 
through their nose for living accom-
modation which they can get for 8 
annas or 10 annas or one rupee in a 
village. They must not be charged 
the standnrd·· rent of Rs. 16 or 20 for 
houses which were built a hundred 
years back and which are not worth 
the rent which is charged for them. 
Further, other amenities are not avail-
able to them. Some of them have not 
received the increments which are 
their due. 

On top of all this, in Central and 
Northern Railways a peculiar thing is 
goin.g on from the days of the British, 
and that is the interpolation in the 
higher grade by some· outsiders, the 
net result of which is that the station 
master remains stat'opary at Rs. 225 
and does not go above it because in 
the higher grade another interlopper 
is put. I do not understand why this 
interpolation is going on even now. 

Shri S. V: Ramaswamy Tose-
Shri U. M. Trivedi: 1 will supply 

him all the figures. He need not dis-
turb me just now. Even the Supreme 
Court suggested to the railway ad-
ministration that they should see to it 
that this further ignominy of interlop-
ping is done away with. So, I would 
request him to look into the position. 
If it has been done away with in the 
Western Railways. Eastern Railways, 
South-Eastern Railways and the Sou-

thern Railways, I do not know why it 
is still kept in vogue in the Central 
and Northern Railways alone. It must 
be stopped. 

Mr. Deputy_Speaker: He should 
conclude now because there are two 
more members to speak from his 
group. 

Shri U. M. Trivedi: 1 will speak 
for another ten minutes. 

Mr. Deputy-Speaker: It will be de_ 
ducted from the time allotted to his 
group. 

Shri U. M. Trivedi: 1 will see to it 
that they get their allotted time. 

I nOW come to the question of 
guards. I do not know why the 
guards have got no regular avenues of 
promotion. While all others put in 
the same grade and category can get 
promotion and rise in this department 
upto a salary of Rs. 400, the guards, 
poor people, after getting into their 
grade, which is A and which is sup-
posed to be superior, get stopped at 
Rs. 280. 

Very recently I have seen that night 
aHowances are being granted to book-
ing clerks, train examiners and to all 
others but no night aHowance is being 
wanted to the guards. Whv this dis-
crimination against the guards? Why 
that decision, I have never understood 
it, The worst part of it is that the 
circular says-I have seen it-that the 
administration w'm' decide about the 
,uanting of night allowances to oth€r 
categories after consulting the unions. 
That means that you are throwing 
those people who do not want to join 
any union into the laps of the unions 
and then come to you through the 
union. They are your employees and 
it is vaur duty to look to their comforts 
rath~r than the unions bring it to your 
notice. Why has such a circular been 
issued? 

Then one thing more and I think 
that will end my criticism about the 
Railway Minister, At least, please do 
l'Iot show your ignorance. I am not 
blaming you because you are the Min-
ister but actually the Mame must fall 
upon your head. When I look into the 



1829 Railway Budget- FEBRUARY 20, 1964 General Discussion 1830 
[Shri -U. M. Trivedi] 

Demands for Grants I find that allo-
cation which ought to have been shown 
under Western Railway has been 
shown as if it is an allocation to the 
Central Railway. The Railway Board 
must be completely aware of the fact 
that the Kotah-Bina section has been 
handed over to the Western Railway. 
Similarly, the Ujjain-Bhopal section is 
also in the Western Railway. The new 
railway which is being constructed 
from Guna to Shahjahanpur-Maksi is 
certainly not in the entral Railway. 
Look at the map which is hung in all 
the Western Railway compartments. 
You will be surprised to find that the 
new railway which was opened in 1954, 
the broad guage to connect Ujjain with 
Indore, is being shown as metre gauge 
in the latest map. Why this ignor-
ance? So many things are done in ig-
norance--so many stations are being 
spelt wrongly; so many wrong things 
are being notified. ThoS'!! who come 
from outside make a fool of us and 
laugh at us. Do not make a laughing 
stock of ourselves. 

In the first Report (Third Lok 
Sabha) of the Public Accounts Com-
mittee you will find any amount of 
examples of waste but what has struck 
me most is at page 83, namely,-

"A siding at Halisahar was being 
used from 1947 for stabling con-
demned wagons in dispute with 
Pakistan Government and the spe-
cial surveys conducted in 1953-57 
revealed that 3,930 feet of railway 
track with fittings valued at Rs. 
28,000 had been stolen. In addi-
tion, component parts Of the 
wagons stabled on the siding valu-
ed at Rs. 1.56 lakhs were stolen 
between 1950 and 1957." \ 

They are also taken away. Further 
on you will find that even wagons have 
disappeared. 

15.49 brs. 

[DR. SAROJINI MAHASHI in the Chair] 
So many things disappear. Wagons 

also disappear. Are they eaten away 
by white ants? There was once a 
story and we used to laugh at that. The 

"Posts and Telegraphs Department gave 
an explanation of iron poles being eat-
en away by white ants. It is some-
thing like that. Wagons have disap-
peared and that too because there was 
a siding near Pakistan. Could we not 
open our eyes when that incident took 
place in the year of grace 1947 when 
Pakistan took away 40 wagons lying 
at Jammu-Tawi? Jammu-Tawi is on 
our side, an engine came in and we 
could not even bring dOWn one little 
bridge for preventing the wagons from 
being carried. All the 40 wagons were 
carried away to Pakistan. And here 
We are still trusting Pakistan! Such a 
thing should not happen again. I do 
not want to repeat all that has been 
s81d by the Public Accounts Commit-
tee. 

Then, my attention is drawn to the 
big tomtoming that is being done of 
checking ticketless travel. Have we 
succeeded in checking ticketless tra-
vel? We are spending Rs. 280 lakhs in 
wages of the ticket-checking staff and 
the total income that we desire from 
it is Rs. 224 lakhs. What is this busi-
ness? I cannot understand it. 

The hon. Minister has been pleased 
to say, in the longest speech that I have 
seen coming from a Minister covering 
40 pages that we shall have nO diffi-
culty about the movement of smalls 
now. I allll happy to know it. Great 
difficulty is being felt in my own area 
about the movement of smalls. But 
will it be given effect to? I hope that 
it will be given effect to. Even if orders 
are passed, these smalls are the things 
over which a good deal of money is 
being made by the inferior staff, the 
booking staff. A notice board is put. 
Nobody is to check it. It is written: 
Movement of smalls only on Wednes-
day. This will be put down on Thurs_ 
day. So, the man will come on Wed-
nesday and on Wednesday they will 
put: Movement of smalls only on 
Monday. Like this the circle will go 
on and will never come to an end. We 
will never come to know when the 
smalls will be moved. 
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Then, I cOIIIle to the question of 
sleepers for our railways. This has 
been vexing the minds of our Ministry 
and vexing th-e minds of this Govern-
ment. It appears every year some-
thing happens in Kashmir and one lakh 
sleepers, two lakh sleepers, three lakh 
sle-epers just go away along the river 
and they go into Pakistan and we get 
nothing. Then, there was the big fire 
at Dhilawan which we all know. It 
was a case of sabotage and OUr Railway 
Board also came to the conclusion that 
U was a case of sabotage and yet no 
action has be-en taken. Apart from it, 
while I am at it, I have figures to show 
that a railway sleeper is available 
for broad gauge and metre gauge in 
India easily for Rs. 18 and Rs 12 reS-
pectively. Why is it that a sleeper 
was indented at a landing cost of 
Rs. 31' 21 nP. per sleeper from Ame-
rica? In other words, for every slee-
per a loss of Rs. 13 was being incur-
red and for 10 lakhs of sleepers what 
a colossal loss it is? These are very 
small matters, but cumulatively they 
have a greater effect and they show 
that economy can be effected.in our 
country if we keep our eyes open and 
it is in these days, in these days of 
Emergency, that none of us can afford 
to be SO generous at the cost of the 
country and that too by putting the 
money into the pockets of dishonest 
people. 

11ft tftU ~~ 1Im>, (<n~) : 
~~, ~~cit~qq. 
;arcm:ur rn 'l<: 'iITcIT ~ I ~ ~ ~ 
mwr 'PT ~~, ~ if ~ ~ 
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f<Ii ;m 'PT ~ ~ m"Ol'F (1SC;lll'I>(UI 

~~ I ~ifm~~~~f<Ii~ 
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~i!>"(~ ~~~~I 

~~ifcit~mwr'liJl:r 
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~ ;;ncrr ~, ~-'mir.r ~ m ;;ncrr 
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ifR"~~~~~'~ ~ 
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....r.tmr~~ ~~~I 
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f~~~r.fi ~~T ~ "'WfT 'i\WiT ~, 
";arcm:ur 0Ilf.Rf 'Ift;arcm:ur \llq~lI",CjI­
if" I ~~m'lft~~if 
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;arcm:ur \l1"'~lI"'Cjljf m ~ ~ 
~ ~ if@ i!>"( qr{ ~ I 
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\ITlIT f<Ii tor~ il; ~ ~ 
if ~ ~-~ ~ ~, ~ wr.fT ;;pr~ 
'l<:~~I;mil;~~~ 
rn~~~~f'li\l1T( ~~ 
lI"IT ~ ~ ~ '1'>1, ~ f<Ii 
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['51'. If'~: ~'T~ ~] 

~ ~ ~ it; 'l'fufuRr ~, ~ ~ 
'liT lIT mr it; ~ it; mr ft 'liT ~, 
aT \VI' 'liT llT<'!:~ ~ flI; m,.ft ~ 
~C'!illf ~, \VI' 'l1: ,.ft ~ wn1'r ~ ~, 
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~ rf1ff ~ ;frwr ~,aT CI'l'lCfl' g{ 1!'1 
it mwm<:~'liTw~~~ 
'fIT ~T it ~ ~ ~ ~ m<: 
~~g~!f£it ~ ~it;~ 
<f 'tor 'l1: ~ qf<f ~ I ~ omrrcr ~ 
;frwr ~, ~;w ~ ~ ~ m<: ~T ~ 
~ ~ ~ ~,aT 'liT \VI' it; fuii 

- ~ «Tm}'tT ~ m<: <f 5Il<T: ~ ~ 
'tor ~ ~ ~ m<: 'tor 'l1: ~ ~ I ~ 
~ m'{ "It'! it m ;;r;r ~ 'fIT ~ 
~~,aT\VI''IiT ~~~~ 
~~~I 

,.ft~~~~,~~ 
~ ~ ;;nf~ ~aT ~ f'F m<i srom<r ~ 
m""'Rf ~ 'Q"R ~ 'f.T'tT tR 'f>'n1IT ~ I 
eniflfT<ri?:~ ~~flI;~~~ 
W <mf ~ sr:rm m<i ~ ;f.r CR'fi 

~ ~ f'F ~ "<f'!'finf 'l1: ~. m<m:'IT 

m-~ ~, f.rn it ';\fr ~T m ~ m<: 
~<: ~ irs if; ifR ~ ~ lJiII, 
«T<m'IT ~T 'liT ~~ ~<lT fil}; 
;;rrif m<: ~ ~,rf1ff m<: omrrcr, ~ 
ffi;ff ;frwr it <l'~ ~ lJiII W ~ m 

~? m<T1f '3OT <l"F. 

16'00 hrs. 
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~ ~ ~ I ~ cfrn't ;:;if ~ 
~ f~ 1l;ifi ~ ~ m-;;rrq tft ~~ 

~ 'fiT org;:r ~~ it ~ ~ I 
~ ~r iI<rr ~ f'fi ~ 1l;ifi ~iI 
q;:f~if~iI~~~ ciT ~ 
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[115fT ifRTm~] 
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16.11 hrs. 

[MR. SPEAKER in the Chair] 

Shri Dasappa: May I know what 
State he is referring to? 

Shri Gauri Shankar Kakkar: My-
sore State, 

Shri Dasappa: You are referring 
to coal, 

Shri Gauri Shankar Kakkar: I 
mean iron are: I am referring to My-
sore State and to the transporation of 
iron are. 
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fcrm;r if;f ~~ gm- ~ w-ft 
~~ ~;ft' ~ ~Tcit ~ m 'Ii1f 
'foRUT ~ ~ fir. ~ ~;nR1!T if.T 
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~~Tf'f.'fii:i"ij;'~~~ 
~~ 'lit ~ Qm ~ f~ 'fii:i" q'"{ ~1 'fr<: 
~T'IiT~~~;jom I~ 
amr 'liT 'lit ~ ~ f'f. ~ WlRT q'"{ ~ 
~ if@' '-1"T 'fii:i" ~<mif l/i f<'('if ~ 
~ 'f.Tll'I1 ~ ~T ~ ~, ~ f<'('if 
'f>JI'U ~ ar;;r ~ ~ ~, m'Ii ij; 

f<'('if ~ 'f>JI'U ~ RlrT ~ ~ I ~ '1ft 
it~ ;<If m, :g1'c;;ff <f.T ~ ;f.r <r.TC 

~ ~ f.!;l;fT ~ a I ~i\' WlRT q'"{ 
'IiT!ffl'f.!;ll't~~~q'"{~~ 
~ m'Ii 'lr.nrrn if ~'f. m '+IT ~ 
lI'Rt I ~ ~ if it miff on: q'"{ 
~, ~ 'foT f;;r;t; ~'IT I ~ q'"{ 
~'fl'<r~~'Iit~'foT'f.TC 
'f."{ ~ilC:"{ ~ ~T'!i ij; ft;rit 'f>JI'U 
~ 90"{ RlrT ~ a I ~ ~T 1fQ'1~ 
iIiT '0;; 'lTfiT q'"{ ww.r O!ll'f ~ ~ 
~ ~~ amr if;f Slll'm 'f.VtT oqrf~ f.f 
~'T ~l"-fT if ;;r'r 1R~ ~ "a";;ifiT 
~ ~~ ~'T ijfflj' m<.nr f<:ll'T ;;rrit I 

<!'lIT ~"Il'A)ifmq' ~~ m~ f.!; 
mq' SI~Tzr ~~T '~'lT "'T 
o'T'f.~~~~ I 

Shri A. P. Sharma (Buxar): Mr. 
Speaker, Sir like the previous year, 
this year also I would like to congra-
tulate the Railway Minister and the 
Railway Ministry for presenting a sur-
plus budget and maintaining the rm-
ancial position of the railways sound 
without increasing the passenger fares 
and freights. When the Railway Min-
ister presented the budget in this 
House and when the budget soeech 
was received by us, I went through 
the budget speech very carefully. A1J 
some hon. Members have said, it is one 
of the longest budget speeches that 
has ever been made in this 
House by any Railway Minister. 

While going through the budget 
speech, I was trying to find out if 
there was anything new, anything in-
spiring at least for the 12 lakh odd 
railway employees in this country 

. who are working in the Indian rail-
ways. But I am sorry to say in this 
House that the same old type of 
speech that the prevfous Mmisters. 
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had made in this House-the standar-d 
type of speech as I may call it-was 
delivered this year also. 

The Railway Minister has very kind-
ly said in !otis budget' speech that this 
year the railways have been able t'l 
maintain their earn'ng and the earn-
ing has been somewhat more than the 
previous year. But I find in the budget 
speech that no effort has been made 
or there is no mention as to what is 
goin!! to be done to improve the ,;cr'; 
vice conditions and the emoluments of 
those people who have been mainly 
responsible for the Railway Min,.ter 
to present this surplus budget in this 
House. 

If you examine the position of the 
railway employees, their service con-
ditions and also their emoluments, 
you will find Sir that apart from the 
12 lakh railway employees work;ng 
in the Indian railways, about four 
lakh casual labourers are also there. 
'There is no arrangement to pay them 
adequate salaries. I have already ask-
ed a question in this House about this 
aspect. 

As the time at my disposal is very 
'short I would like to deal only with a 
few specific matters, particularly, the 
salaries and dearness allowance. If 
you look at the recommendation of the 
Second Pay Commission, you will find 
that they fixed the salaries of the rail-
way employees in terms of the prices 
prevailing in 1949. At that time, the 
Pay Commission's recommendations 
were based on taking the price index 
as 1.15, and they decided to compen-
sate 15 points by paying an additional 
dearness allowance. Since then, the 
Pay Commission has also recommend-
ed that every rise of 10 points on an 
average of 12 months will be further 
compensated. If you look at the trend 
in prices, Sir, you w'lI find that tOL'ay 
the prices have gone up to 138 points. 
It is unfortunate that the Railwa'j' 
Ministry and ~he Government of India 

should have thought of increasing the 
dearness allowance of Class IV and 
Class III employees by Rs. 2 and Rs. -
5 respectively whiCh has only resulted 
in a further rise in prices in the mar-
ket. Therefore, on the side of the 
National F·ederation of Railwaymen 
and the INTUC, we have alwaYIl been 
urging that the solution for meeting 
this rise in prices or rendering some 
benefit to the employees is not to in-
crease the dearness allowance, because 
we know fully well that the Govern-
ment at no stage, will either be able 
to bring down the prices or be able to 
compensate or neutralise the rise in 
prices fully. We have always been 
suggesting that the best way is to pro-
vide a chain of fair price grain-shops 
in the railways. We used to have 
grain-shops but they were abolished 
on certain considerations. But today, 
we feel that the time has come when 
the railways should provide foodgrains 
and essential commodities of life to 
the railway employees at cheap rates, 
if they want the railway employees to 
continue to con tribute their efforts to 
maintain the efficient running of the 
railways. 

Sir, now, I would like to speak 
about the incentive scheme working in 
the various workshops of the rail-
ways. The Railway Minister has very 
kindly mentioned whatever he has 
been told about the working of the 
incentive scheme. I am sure he had 
no opportunity to examin'e the work-
ing of this incentive scheme. When 
this scheme was introduced, three 
things were agreed to between th'e 
National Federation of Railwaymen 
and the Railway Board. It was agreed, 
firstly, that under no circumstances 
higher grade promotional posts will 
remain unfill'ed on account of the in-
troduction of this scheme; secondly, 
recruitment in the lowest grades will 
not be stopped; and, thirdly, the work-
ers' emoluments will also be con-
siderably increased. The provlslon 
there is that it will be increased bet-
ween 33 per cent to 50 per cent. If 
you examine a II these three aspects 
yOU will find that today in all the work_ 
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shops the workers are opposing vehe-
mently the working of the incentive 
scheme because the higher grade posts 
are not filled, recruitments are not 
done and emoluments are also not 
increased to the extent that it should 
have increased. 

The hon. Minister has also mention-
·ed about production committees, joint 
comimttees and SO many other com-
mittees. I can tell you on the floor 
of this House that all these commit-
tees are not constituted by the popular 
representatives of the railway work-
ers either through their trade union or 
otherwise and these committees are 

·only consiituted by a hand-picked men 
by the railway administration. 

In this connection, it will be illtpr-
esting to note the talk of the hon. 
Railway Minister about the 
schools, primary schools higher 
secondary schools and high 
schools fOr the Indian Railways. If 
you examine the previous speech of 
·the Railway Minister and also the 
working report of the Railway Board 
you will find that the same figure is 
repeated every year. I have examin-
ed the figures and I find that this year 
only 16 schools have been added out 
of which 13 are primary schoo~s, one 
is a higher secondary school and two 
are middle or high schools. Instead 
of saying that they have been able 
only to provide 13 primary schOOls or 
oOne or two more high schools or higher 
secondary schools, the same figures of 
·652 and 63 are repeated in the speech. 
Although the Railway Board has all 
along been saying that education is the 
responsibilitv of the State and there-
fore t'he Railway Board does not own 
this responsibility, I would like to re-
mind the Railway Minister about the 
agreement reached between the Natio-
nal FederatiOn of Railwaymen and the 
Railway Board in the year 1955 ac-
cording to which the Railway Board 
undertook to provide primary schools 
for the education of the children of 
:railway employees. 

Sir as I told you earlier, I had to 
say ~any things on the floor of this 
House but I will conclude with only 
one 0; two more observations. I will 
first deal with the labour relations on 
the Indian Railways. [sli~htly 
differ from my hon. friend Shri Nam-
biar when he quoted me as saying 
that the permanent negotiating ma-
chinery has completely failed It is a 
fact that this machinery is not func--
tioning satisfactorily. At certain places 
it has failed. There is no doubt about 
it. But I would say in this House, 
most frankly, that at the Boar~'s level 
this machinery has been workmg suc-
cessfully. But this is not the position 
so far as the zonal railways are con-
cerned. I do not say that in all the 
zonal railways it is so, but in certain 
zonal railways and in most of the 
divisions of these railways it has fail-
ed. I was expecting that the Railway 
Minister would examine the working 
of this machinery in all the railwavs. 
What is the greatest defect in this 
machinery? This machinery suffers to 
that extent that at the board level if 
there is difference of opinion between 
the Railway Board and the railway 
labour, no arbitration machinery is 
provided to settle the disputes. The 
provision in this machinery is that as 
and when an occasion arises and when 
a sub.iect is considered sufficiently 
important an ad hoc tribunal would be 
set up and such subjects would be re-
ferred to the tribunal. This is not a 
happy position. so far as labour rela-
tions in the Indian railways is con-
('erned. As a matter of fact at this 
stage I would like to say that the 
Railwav Ministrv, which is presided 
over by no less a personalitv than Shri 
Dasappa, who is known for his Gan-
dhian approach should see to it that 
some improvement is made in this 
direction. I have read with interest 
the article writ~1'l about the Railway 
Minister and published in our own 
Indian RaHum,! Worker wh'en he took 
over as Minister. His coming to this 
Ministry has certainly encoural!ed us 
an<l. we do hope th~t the Railwavs, 
which is the biggest nationalised un-
dertakin~. will not follow the same 
old policies which it has followed far 
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the last 110 years. It should certainly 
strive for ideal relationship between 
labour and management, which can be 
followed by other establishments and 
other industries. 

Shri Nambiar made a reference to 
the increase in house rent. It is true 
that the house rent has gone up 3 or 4 
times and since the .recent increase in 
house rent the National Federation has 
differed with the Railway Board on 
t!us question. We have been demand-
ing for the last two years that this 
matter should be referred to arbitra-
tion, but the Railway Board has nat 
agreed to this. 

Now I also want to mention where I 
differ from Shri Nambiar. He has said 
something about the recognition of 
unions in the Southern Railway. I 

- . would like to remind my friend that 
some time back it was decided that the 
multiplicity of trade unions should be 
discouraged. Consistent with that 
policy, he should be glad, he should be 
hapPy that it was in the Southern 
Railways where the two unions affi-
liated to the two federation. came to-
gether and formed themselves into one 
single union. 

Shrl Alvares (Panjim): Why cannot 
the two federations, come together in 
the same way? 

Shri A. P. Sharma: If Shri Alvares 
tries of course that can certainly be 
done. 

I want to say in this House that in 
the Southern Railways the union which 
is functioning is the merged union, as 
a result of the merger of the two 
unions. Perhaps, my hon. friend, Shri 
Nambiar, may differ from me even on 
the question of the merger because 
that merger did not turn to his..advan-
tage, did not result in any advantage 
to him. Unfortunately, in the South-
ern Railways the merger has not turn-
ed to his advantage. Therefore, his 
party has started a new union there 
and is asking or demanding for the 
recognition of that \Ulion. I am sure 

if he considers the question dispas-
sionately he will definitely agree with 
me that in the interests of labour it is 
nat proper that another union should 
be recognised in the Southern Rail-
ways. We should take the cue from 
that and we should try to bring about 
one union on all the Indian railways. 
That should be the slogan of every 
railwayman and ultimately we may 
have one national federation. 

While closing my speech, in one 
minute I would like to say something 
about the attitude of the Railway ad-
ministration towards those unions 
which want to settle disputes either by 
staging a demonstration or by indulg-
ing in unlawful activities or, what is 
called, unpeaceful activities. Recent-
ly, there was an illegal strike, as the 
Railway administration calls it-per-
haps, we may also agree with them-
in the Lilooah Workshop in the East-
ern Railway. This strike, you will be 
interested to know, was instigated by 
some people who were never in the 
forefront of labOUr movement. So, it 
can be described as a movement witih-
out any leader rather a leaderless move 
ment. Still, friends who are the sup-
porters of Shri Nambiar and others, 
they have all along been supporting 
that movement. Then what happen-
ed? The railway administration was 
forced to declare a lock-out for which 
the Government and the railways were 
being criticised. After 15 or 16 days, 
with great difficulty, with the help and 
good offices of the National Federation 
of Railwaymen, the lock-out was lift-
ed. 

Shri Nambiar: The demand was legi-
timate. 

Shri A. P. Sharma: I do not know 
The demand was that the emergency 
shuold be lifted. That demand should 
be discussed here and not in the· 
Lilooah Workshop. Workers have 
suffered there. Therefore I request 
my friends, who are either instigating 
or who may be instrumental in insti-
gating the workers, not to undertake 
all these unlawful activities to th~ 
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detriment of the workers if they want 
some constructive trade union move-
ment and if they want that the Rail-
ways and the Railway workers should 
progress. 

I close with only one sentence, with 
my sincere appeal to the hon. Railway 
Minister. I maintain that the 10,000 
workers in the Lilloah Workshop were 
a misguided lot. They were instigat-
ed by agencies which the Railway Ad-
ministration and the Government have 
never been able to find out. Those 
workers should be treated sympatheti-
cally. The Railway Administration 
should find crut ways and means to see 
that their 15 days' wages that had 
been cut as a result of this lock-Ollt 
and these activities are restored to 
them. In what from they can be res-
tored is for the Railway Administra-
tion to consider. 

With these words I again want to 
congratulate Shri Dassapa and I hope 
that he will definitely reorientate the 
labour policy on the Indian Railways 
under his regime. 

lQ.Sl hrB. 

RE: MOTIONS FOR ADJOURNMENT 
AND CALLING ATTENTION 

NOTICES 

ALLEGED REQUISITIONING OF TROOPS AND 
CURFEW IN SHILLONG. 

Mr. Speaker: I will now take up the 
adjournment motions. 

The MInIster Of Dome Affairs (Shri 
Nanda): Mr. Speaker, Sir, in the state-
ment made yesterday by Government 
on the disturbances in Shillong, it had 
been stated that details were awaited 
about an incident which occurred in 
the evening of February 18. The Gov-
ernment of Asssam have reported that 
at about dusk on February 18, crowds 
were moving about in the Nogthym-
mai Umpling area. They were, how-
ever, persuaded to go back to their 
ho\11e8. 

At abcrut the same time, another 
crowd set fire to a police post at Lai-
!umkhrah and threw stones at the 
police beat house. A llre brigade 
vehicle was sent for. This vehicle, 
which was accompanied by a police 
party, encountered road blocks on the 
way but managed to get near the 
building on fire. The vehicle wu 
severely attacked with stons and ar-
rows were shot at the police party by 
the crowd which was blocking one of 
the roads leadin to the interior. The 
unlawful crowd was warned to dis-
perse but it paid no heed to the warn-
ing and continued to attack the fire 
brigade and the poliee party. The 
police were then compelled to open 
fire as a result of which the crowd 
dispersed. 

As regards the calling in Of troops, 
it has been ascertained that on a re-
quisition by the District Magistrate, 
the State Government arranged. with 
the Army authorities in Shillong to 
have a company of troops to stand by 
as a precautionary measure so that in 
case the District Magistrate found it 
necessary to requisition their services 
under the Criminal Procedure Code, 
they may be readily available. The 
intention was that troops would be 
available for deployment under orders 
of a Magistrate should the need arise, 
and their presence itself was bound 
to have a steadying eftect. The troops 
were required to go round the aftected 
localities and for patrolling purposes 
but were not committed in any other 
way. If they were to be used for cUs-
persing unlawful crowds, this would 
have been done under proper orders 
from a Magistrate who was attached 
to them. The troops were not, in 
actual fact, used to take action against 
unlawful crowds and they did not use 
force or open fire. As regards the 
Ba-rabazar area, the troops were used 
on requiSition by the District Magis-
trate fOr intensive patrolling only 
and there was/ a Magis-
trate with them. It wak also expected 
that the mere presence of the troops 
would deter lawless elements from 


